
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION No. 613/2022 & Misc Application in Disposed of case no. 57/2015, 

IN THE MATTER OF: Ram Milan Sahani Vs State of UP & Others 

Compliance of Municipal Solid Waste Management Rules, 2016 and other environmental issues. 

COMPLIANCE REPORT ON BEHALF OF MUNICIPAL CORPORATION, GORAKHPUR COMPLIANCE OF ORDER 

DATED 09.05.2025 

MOST RESPECTFULLY SHOWETH 

1. The present Compliance Report is in respect of order dated 09.05.2025 of Hon'ble NGT in Misc 

Application in Disposed of Case No. 57/2015, OA No. 613/2022, Ram Milan Sahni vs State of UP and 

others. This Hon'ble Tribunal has addressed the issues regarding non-compliance pertaining to Solid 

Waste management with other significant environmental concerns related to public health and 

environmental protection in accordance with Solid Waste Management Rules, 2016 and instructed the 

respondent to file the compliance report within two months. 

2. In accordance with the detailed judgement passed by Hon’ble Bench, dated 26.07.2024 Municipal 

Corporation Gorakhpur had submitted the compliance report dated 23.11.2024. Now this report is in the 

compliance of Hon’ble Bench’s order dated 09.05.2025. 

3. It is respectfully submitted that vide present Compliance Report the progress made and the steps 
undertaken in compliance with applicable Rules and directions issued by the Hon'ble Supreme Court and 
this Hon'ble Tribunal are mentioned herein. 

4. It is pertinent to highlight that significant advancements have been achieved in solid waste 
management, and a comprehensive overview of the measures implemented, the challenges addressed, 
and the outcomes realized with these steps is already submitted to the Hon’ble Tribunal on dated 
23.11.2024. The compliance efforts are part of our continued commitment to environmental protection 
and public health, and this report serves as evidence of our dedication to fulfilling the legal and 
environmental obligations set forth by the Solid Waste Management Rules, 2016. It is also submitted 
that the issue raised before Hon'ble Tribunal through letter dated 21.05.2022 by Mr. Ram Milan Sahni, 
has been addressed and entire legacy waste has been remediated through Biomining process and 40 
acres of land has been reclaimed, more than 70,000 saplings had been planted at the reclaimed land for 
environmental conservation till now. 
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COMPLIANCE IN VIEW OF OBSERVATIONS & DIRECTION ISSUED VIDE ORDER DATED 26.07.2024 

A. SOLID WASTE MANAGEMENT 

I It is humbly submitted before the Hon'ble Tribunal that the duties casted upon the answering 
Respondent under Rules 11, 12,15 & 16 of Solid Waste Management Rules, 2016. The progress can be 

seen as the total waste generation stands at 434.6 tons per day (TPD), with a processing rate of 435 TPD. 

This includes 215 TPD wet waste processed through 09 pit based composting unit of capacity 15 TPD, 

one pit based composting unit of capacity 20 TPD and 02 vermicompost pit of capacity 30 TPD each and 
remaining 24.5 TPD of wet waste is processed through Community & home Composting. 173.8 TPD Dry 

waste is processed through 5 Material Recovery Facilities (03 MRFs of 30 TPD each and 02 MRF of 50 

TPD each). An MOU has been signed between Municipal Corporation Gorakhpur and MPCC Khalilabad 

to process 21.3 TPD Domestic Hazardous and Sanitary waste generated within the jurisdiction of 
Municipal Corporation Gorakhpur. Also, informal ragpickers are engaged in the Solid waste management 
services to support their livelihoods. Details are annexed herewith as Annexurel. 

II. The Respondent respectfully contends that the Municipal Corporation Gorakhpur has remediated 1.96 
Lakh MT Legacy waste at EKLA Bandha through Biomining process, Biomining of waste is completed in 
accordance with SWM Rules 2016. Municipal Corporation has planted more than 70,000 environment 
friendly plants i.e. Neem, Gulmohar, Kanji, Jacaranda, Kadam, Shisham, Pakad, kadam etc, at reclaimed 

legacy site. Barricading has been done and the whole area is notified as city forest area. Detailed 
photographs of Plantation are attached herewith as Annexure 2. 

1Il. The Respondent submits that the various type of material recovered from the processing of waste like 
compost and recyclables are sold to end users. The quality testing of compost has been conducted by 
Agriculture department and they found it suitable for agriculture use/Farming use. This positive 
assessment underscores the importance of these facilities in promoting eco-friendly practices and 
supporting community health and well-being. The copy of Test Certificates of Compost produced from 

wet waste has been attached as Annexure-3. 

IV. That as mandated by Rule 19(1) of SWM Rules 2016 Municipal Corporation has setting up a 500 TPD 
capacity Waste to Charcoal plant in collaboration with NTPC Vidyut Vyapar Nigam Ltd & plant is under 
trial. The work of establishment of 05 TPD capacity domestic hazardous waste Treatment plant in 
Suthani village of Sahjanwa subdivision is also in the progress and 70% civil work has been completed. 
Waste to Charcoal Plant is expected to be complete by Dec 2025. 

V. That as mandated by Rule 17 of SWM Rules 2016, Municipal Corporation of Gorakhpur has signed 
MoU with manufacturers of disposable product such as tin, glass, multilayer plastics, packaging, brand 
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owners who introduce such products in the market for providing financial assistance for establishment of 

waste management system. Details are annexed herewith as Annexure 4. 

VI. That as mandated by Rule 15 (a) to (zk) of SWM Rules 2016, Municipal Corporation of Gorakhpur has 

identified 355 Ragpickers and 20 informal waste collecting Units for facilitation of their participation in 

solid waste management through Material Recovery facilities. Municipal Corporation has also formed 15 

Self Help groups for door-to-door collection of waste. Project Officer District Urban development Agency 

and SBM Division of Nagar Nigam coordinates with these groups. Groups are trained to dispose their 

collected waste in supervision of Sanitary Inspectors. Municipal Corporation Gorakhpur provide PPE kits 

and identity cards to the members of these groups. These group members also engaged in the collection 

of user charges from waste generators through digital mode. Corporation reimbursed 80 percent of 

collected user charges to the members of these groups for their economic upliftment. Details are 

attached herewith as Annexure 5. 

VIL. That as mandated by Rule15 (zf) of SWM Rules 2016, Municipal Corporation of Gorakhpur has 

framed by laws and prescribed criteria for levying spot fine for persons who litters or fails comply with 

the provisions of SWM Rules 2016 and delegated powers as required by Rule 15 (zf). Copy of Bye laws is 

attached herewith as Annexure 6. 

VIIl. That as mandated by Rule 19 of SWM Rules 2016, the operator of Solid Waste processing and 

treatment facility, has designed the plant as per technical guidelines issued by the CPCB and the manual 

on solid waste management prepared by the Ministry of urban development. The operator has obtained 

necessary approvals from UPPCB too. Approvals and authorization is attached herewith as Annexure 7. 

IX. Municipal Corporation of Gorakhpur has prepared a solid waste management plan and strategy on 

Solid Waste management as per state policy for ensuring compliance with Rule 15 (a) to (zk) of SWM 

Rules 2016 and the directions issued by Hon'ble Supreme Court and this Hon'ble Tribunals. It is also 

worth noting that approximately X8 crores has been collected as user charges for door-to-door solid 

waste collection during the period from April 2024 to June 2025. 

X. That Municipal Corporation of Gorakhpur has notified through various newspaper, banners, flexes 

that burning of waste on land including on landfills sites is a prohibited activity and violators shall be 

liable to pay environmental compensation of Rs.5000/- in case of simple burning and in case of bulk 

waste burning is Rs.25000/-.An amount of 293 lakhs has been collected through 'Polluter to Pays' fines 

during the period from April 2024 to June 2025 . Records are attached herewith as Annexure 8. 
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XI. Furthermore, under the Swachh Bharat Mission (SBM) 2.0 Urban, National Clean Air Programme, the 

Municipal Corporation Gorakhpur has constructed C&D Waste Management plant of 50 TPD capacity 

and Green Energy Animal Crematorium. Municipal Corporation has constructed 10 C&D waste collection 

point for collection of C&D waste. Municipal Corporation has also established 8 RRR (Reduce Reuse and 

Recycle) centers. This comprehensive approach underscores the Municipal Corporation Gorakhpur 

commitment to sustainable waste management and environmental protection. With above interventions 

Municipal corporation Gorakhpur has achieved Five Star rating in Garbage Free City star rating, Water + 

certification and secured 4™ position in Swachh Survekshan 2024 in all India and 1% position at State 

level. At National level Municipal corporation Gorakhpur already achieved Fourth Rank in National Clean 
Air Programme. A copy of above-mentioned achievements is attached as Annexure-9. 

XIl. That the Municipal Corporation Gorakhpur is continuously working towards achieving optimum 
waste management as is committed to environmental protection and public health protection. 

Xl That It is further respectfully submitted by the Municipal Corporation Municipal Corporation Gorakhpur is hereby undertakes and duty bound to comply the orders of the Hon'ble Tribunal in its letter and spirit to protect and improve the environment. 

Date: - 28.07.2025 

Filed By: - 

(o 
Municipal C; i 'mi 
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Annexure- 1 
Gorakhpur Municipal Corporation Brief Profile 

Population 

2011 Census: Current: 

770772 965777 

Household 193155 

No. of Zone - 10 

No. of Wards - 80 

Total Waste Generated (TPD)- 434.6 TPD 

Wet (TPD) Dry (TPD) Domestic Hazardous & Sanitary C&D Waste (TPD) 

(TPD) 
239.5 173.8 213 43.4 

Door To Door Collection (%): 100 Source Segregation (%): 81 

Mechanized road sweeping: Yes, 3 Existing (1 owned, 2 outsourced) 

1. Collection & Transportation — ULB 

Wards I 80 

By the ULB (In-house) 

Total Workers- 5275 

No. of Vehicles- 452 (239 Compartmentalized Mini Tipper & 110 Tricycle for collection) 

2. Processing Facilities 

WET DRY STP c&D GTs Domestic Hazardous waste 

2GTS 
12 Plant Remaining 24.5 TPD MRFs- 5 Plant (200 TPD each 

(ol Basedzl\sl;:fi :gcThPDl eZ'zhE;ased A0 coms;‘::fi;ii:"c:;mmw (2 MRF 50 TPD each, 3 MRFs| 3 Plant 1 Plant operational) | MoU with MPCC (Medical Pollution 
TR 30 TPD each) 1. Laaldiggi Control Committee Khalilabad) for 

2. Chargawan Disposal of DHW. 

Total - 215 TPD Capacity- 190 TPD CapT\;I:Ii_tI\D/- 60 Capajl—(;ig/- 50 [Capacity —400 TPD] 

3. Under Construction Plants 

DRY E-waste Domestic Hazardous waste Animal Carcass Plant 

Waste to Energy 500 TPD by NTPC 

Completion Timeline: December 2025 
Proposed- 5 TPD 

Under Construction - 10 TPD Operational 
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City Facilities: Material Recovery Facilities (Total Capacity- 

SN Plant Name Plant Type Ward Number VETC T Capacity (TPD) 

1 Neta Ji Subash Chandra Bose, Bilandpur Khatta 66 NETAJI SUBHASH CHANDRA BOS NAGAR 50 

2 Material Recovery Facility Mahewa 38 KANHA UPVAN NAGAR 30 

3 BRD Medical College MRF Material Recovery Facility (MRF) 2 BABA RAGHAV DAS NAGAR 30 

4 Material Recovery Facility, Lal Diggi 44 BASANTPUR 50 

5 Material Recovery Facility Bhairopur 1 MAHADEV JHARKHANDI TUKRA NO. 1 30 

Bhairopur, Mahadev 

NETAJI SUBHASH Material Recovery Facility BRD Medical College Lal Diggi, Basantpur Jharkhandi Tukra 
CHANDRA BOS NAGAR Mahewa 

Gorakhpur, Uttar 
| orakhpur, Utar Pradesh, Incia 
. Pradesh, \ TP Naga, Besartur,Gorakou, Ut 
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City Facilities: C&D Waste Collection Points 

Typ Ward Name Number Area Name dmark 

1 C & D Collection Points BASANTPUR 44 Basantpur Awasiya Colony Lal Diggi GTS 

2 C & D Collection Points BANDHU SINGH NAGAR 55 Bandhu Singh Nagar llahibagh 

3 C & D Collection Points MAHADEV JHARKHANDI TUKRA NO. 2 7 Maurya Tola TB Hospital Gate, Nanda Nagar 

4 | C&D Collection Points BETIYAHATA 26 Sardar Bhagat Singh Chowk Overhead Water Tank 

5 C & D Collection Points SALIKRAM NAGAR 35 Salikram Nagar Sector 3 Pappu Katra Gas Godown 

6 | C&D Collection Points GULARIHA 30 Gulariha Primary School 

Vehicle Stand, University 

7 C & D Collection Points CIVIL LINE DWITIYA 72 Paidleganj Chowk 

Lal Diggi GTS 
Vehicle Stand, 

University Chowk 
BETIYAHATA 

Pappu Katra Gas 

Godown 

Gorakhpur, Uttar Pradesh, India 
Vefwakarmapuram, Gorakhou, Utar 

nda 
ong 83417831 
75 Gl ¢
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City Facilities: C&D Waste Collection Points 

lllahibagh, BANDHU SINGH NAGAR . 
TB Hospital Gate, Nanda Nagar & GULARIHA, Near Primary School 

4 ] 6P Map Camera 

| Gorakhpur, Uttar Pradesh, India 
. Pexp+Bwc, Nanda Nagar, Gorakhpur, Uttar Pradesh : : - ) GPS Map Camera - < " Bangai, Uttar Pradesh, India 

273008, India . Gorakhpur, Uttar Pradesh, India : 2 ¢ Regb+i5, Bangai, Uttar Pradesh 273013, India 
" L5t 26748369° Long 83437584° oo Q84v+m;8, Lala Tol, llahi Bagh, Gorakhpur, - Lat 26.825429° Long 83.408225° 

§ 28/02/2025 03:07 PM GMT +05:30 Uttar Pradesh 273001, India E % I 1/03/2025 01:24 PM GMT +05:30 

< S— . . - < Lat 26.757086° Long 83.343955° 

i =[5 cpsMap camera 
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City Facilities: C&D Waste processing Plant (Total Capacity- 50 TPD) 

Ward Capacity 

Plant Name Plant Type Number Ward Name (TPD) 

C & D Waste Processing 

1 |Construction & Demolition Waste Plant Mahesra| Facility | 10 | MADHAV NAGAR | 50 

C & D Waste 
. L C & D Waste finished Products 

Processing Facility 

) Was te Processing Facility 
Cipacity- 50 TPD 

L&L 

S - 

3007, India 
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City Facilities: Pit Composting (Total Capacity- 215 TPD) 

Ward Capacity 

Number Ward Name ETANET T Plant Type (TPD) 

1 

10 

11 

12 

55 

44 

72 

66 

26 

79 

10 

25 

80 

72 

19 

38 

BANDHU SINGH NAGAR 

BASANTPUR 

CIVIL LINE DWITIYA 

NETAJI SUBHASH CHANDRA BOS 

NAGAR 

BETIYAHATA 

CIVILLINE PRATHAM 

MADHAV NAGAR 

GIRIDHARGANJ 

RAPTINAGAR 

CIVIL LINE DWITIYA 

GOPALPUR 

KANHA UPVAN NAGAR 

llahibagh WTC 

Lal Diggi WTC 

University Chowk WTC 

Vermi Composting, Bilandpur 

Khatta 

Betiayahata WTC 02 

Chakbandi WTC 

Mahesra WTC 

Girdharganj, Jharkhandi WTC 

Sports College WTC 

DDU Zero Waste Campus WTC 

Sahara Estate WTC 

Vermi Composting Mahewa 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste To 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Waste to 

Compost 

Old Kuuda Padav 

Lal Diggi GTS 

Vehicle Stand 

Neta ji Subhas Chandra Bose 

Nagar 

Aayukt Aawas 

Vending Zone 

Maheshra Charging Station 

Jharkhandi Mandir 

Sports College 

DDU 

Sahara Estate 

Kanha Upavan 

15 

15 

15 

30 

15 

15 

15 

15 

15 

20 

15 

30
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City Facilities: Pit Compostin 

Near Sports College , llahibagh, Bandhu Singh 

Rapti Nagar 
Kanha Upvan Nagar 

Aayukt Aawas, 

Betiyahata 

Gorakhpur, 
POwg-+he, 

& i 
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Sahara Estate 

Neta ji Subhas Ch 

Bose Nagar 

City Facilities: Pit Composting 

DDU Zero Waste 

[ oPs Map Can 
Gorakhpur, Uttar Pradesh, India 
POwj+148, Paiclegani, Gorakhpur, Utar Pradesh 273001, India 
Lat 26.746625° Long 83.380639° 

§ 05/11/24 01:45 PM GMT +05:30 

RB3X4MBP, Moharipur, Gorakhpur, Jangl Bahadur Al, Uttar Pradesh 273007, India 
Lat 26.81099° 
Long 83.34772° 
30/09/24 0426 PM GMT +06:30 

University Chowk 

Gorakhpur, Uttar Pradesh, India 
Q93me 271, Kawwa Bagh Colony, Gorakhpur, Uttar Pradesh 

=3 | 273009, India 
By Lat 26752676° Long 83.382488° 
§ Google -S54 0571124 01:00 PM GMT +06:30 

Near Jharkhandi 

Mandir, GiridharGanj 
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NTPC Plant Construction Pictures 
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NTPC Plant Construction Pictures 557



Annexure- 2 

Plantation at Ekla Bnadha legacy waste Remediated Site 
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Gorakhpur, Uttar Pradesh, India 
P8jw+x28, Near Navya Motors, Uttar Pradesh 273016, India, Gorakhp: 
Uttar Pradfish 

India 
273016, India, Gorakhpt 
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22.840 

|GORAKHPUR 
24-01-2024 

2401043909 
8270001081 

_|ECOSTAN INFRA PVT. LTD. 
1185 

|
 23-01-2024] 

348 
2301-2024 

| UP64ATS834 | 
24.020 

|GORAKHPUR 
24-01-2024 

2401043917 
8270001081 

_|ECOSTAN INFRA PVT. LTD. 
1187__| 

23.01-2024] 
343 

23:01-2024 
| UP64BT7247 | 

23.830 
|GORAKHPUR 

24°01-2024 
2401043842 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1163 
|
 2301.2024] 

342 
23.01-2024 | JHO3AN4685 | 

25280 
|GORAKHPUR 

24-01-2024 
2401043912 

8270001081 
_|[ECOSTAN INFRA PVT. LTD. 

1196 
| 24-01-2024] 

346 
24-01-2024 | UPGABT6496 | 

26.250 
|GORAKHPUR 

24-01-2024 
2401043918 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1186 
| 23-01-2024 

349 
23.01-2024 | UPGAATS588 | 

22.240 
|GORAKHPUR 

24-01-2024 
2401043919 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1197 
|
 24-01-2024] 

347 
24.01-2024_| 

UPB4BT6596 | 
29.170 

|GORAKHPUR 

26-01-2024 
2401044038 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1208 
| 25-01-2024 

350 
25-01-2024 |

 UP64BTS960 |
 
29.440 

|GORAKHPUR 

27-01-2024 
2
4
0
1
0
4
4
1
1
8
 

8270001081 
_|ECOSTAN I

N
F
R
A
 PVT. LTD. 

1200 
[
 
25-01-2024 

9
4
 

2501-2024 
|
 U
P
6
1
B
T
1
0
8
8
 |
 
23.200 

|
G
O
R
A
K
H
P
U
R
 

28.01-2024 
| 

2401044213 |
 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1233_| 
27-01-2024] 

1645 
27-01-2024 | CGO4PHOS64 | 

32260 
IGORAKHPUR 

28-01-2024 
2401044231 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1229 
|
 27-01-2024] 

457 
27-01-2024_|_UP64B16157 | 

32.450 
|GORAKHPUR 

—28-01-2024 
2401044185 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1228 
|
 27-01-2024] 

456 
27.01-2024_| 

UP64BT4057 | 
34.640 

|GORAKHPUR 

28.01-2024 
| 

2401044113 _| 
8270001081 

_[ECOSTAN INFRA PVT. LTD. 
1201 

|
 25.01-2024] 

95 
2501-2024 | UP61BT3248 [ 

27.370 
IGORAKHPUR 

28-01-2024 
2401044204 

|
 

8270001081 
|ECOSTAN INFRA PVT. LTD. 

1199 
|
 
2501-2024 

93 
26-01-2024_| 

UP61BT2563 | 
32.040 

|GORAKHPUR 

2801-2024 
2401044205 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1224 
|
 
2601-2024 

452 
26012024 | UP64BT0050 | 

31.170 
|GORAKHPUR 

28-01-2024 
2401044206 

6270001081 
_|ECOSTAN INFRA PVT. LTD. 

1225 
|
 26.01-2024] 

453 
26.01-2024_| 

UP64BT8050 | 
24.380 

momfic:wun 
28-01-2024 

2401044217 
8270001081 

_|ECOSTAN INFRA PVT. LTD. 
1226 

|
 
27-01-2024] 

454 
27-01-2024_| 

JHO3AMSBS7 | 
29,450 

om»»xxncm 

28-01-2024 
2401044156 

|
 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1212 
| 26-01-2024] 

1696 
26-:01-2024 |

 UPGABT7231 
wwwwm 

mon»xxvcm 

2
8
-
0
1
-
2
0
2
4
 

2
4
0
1
0
4
4
1
8
3
 

8270001081 
[
E
C
O
S
T
A
N
 I
N
F
R
A
 P
V
T
.
 LTD. 

1230 
27-01-2024 

4
5
8
 

27-01-2024_| 
U
P
6
4
B
T
5
0
5
7
 

. 
B
 

26-01-2024 
2401044200 

_|__8270001081 
_|ECOSTAN INFRA PVT. LTD, 

1211__|_26-01-2024 
o7 

26:01-2024_| 
UP64BT7240 | 

30.650 
|GO 

U 

2
0
-
0
1
-
2
0
2
4
 

2
4
0
1
0
4
4
2
5
9
 

8270001081 
[
E
C
O
S
T
A
N
 I
N
F
R
A
 PVT. LTD. 

1210 
26-01-2024 

96 
26-01-2024 

|
 
N
L
O
2
L
6
6
8
7
 

26.140 
|
G
O
R
A
K
H
P
U
R
 

29-01-2024 
2401044280 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1242 
| 28-01-2024 

98 
28.01.2024_| 

UP64BT5260 | 
27940 

|GORAKHPUR 

2
0
-
0
1
-
2
0
2
4
 

2
4
0
1
0
4
4
1
8
6
 

8270001081 
[
E
C
O
S
T
A
N
 I
N
F
R
A
 P
V
T
.
 LTD. 

1227 
27-01-2024 

455 
27-01-2024 

|
 J
H
O
3
A
M
S
2
5
7
 |
 
3
2
0
6
0
 

|
G
O
R
A
K
H
P
U
R
 

5
9
0
1
2
0
2
4
 |
 

2401044252 
|
 

8270001081 _ 
[ECOSTAN INFRA PVT. LTD., 

1238 
|
 21-01-2024 

459 
27-01-2024 | JHO3AM3129 | 

33980 
|GORAKHPUR 

—29.01:2024 
| 2401044272 _| 8270001081 

|ECOSTAN INFRA PVT. LTD. 
1251 

|
 
29-01-2024 

462 
29-01-2024 | UP64BT6595 | 

34.920 
|GORAKHPUR 

5
6
0
1
2
0
2
4
 
|
 
2401044273 _| 

8270001081 
|ECOSTAN INFRA PVT, LTD. 

1239 
|
 27-01-2024 

450 
26:01-2024_| 

JHO3AM2384 | 
34.970 

|GORAKHPUR 

29.01-2024 
2401044293 

_|._8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1252 
|
 29-01-2024] 

463 
29-01-2024 | UP64BT6496 | 

33.030 
|GORAKHPUR 

29-01-2024 
5401044270 

|
 
8270001081 

_|ECOSTAN INFRA PVT. LTD. 
1240__| 

26-01-2024] 
461 

28-01-2024_| 
UPG3ATA4591 | 

29.260 
|GORAKHPUR 

30-01:2024 
| 

2401044316 
| 8270001081 

_|ECOSTAN INFRA PVT. LTD. 
1253 

| 29-01-2024 
464 

29:01-2024 | UP64BT5960 | 20.710 
|GORAKHPUR 

3001.2024 
|
 
2401044328 

|
 

8270001081 
|ECOSTAN INFRA PVT. LTD. 

1254 
|
 
29-01-2024 

465 
29:01-2024 | UPGAAT5834 | 

24860 
|GORAKHPUR 

3
0
0
1
2
0
2
4
 
|
 

2401044359 
|
 

8270001081 
|ECOSTAN INFRA PVT. LTD. 

1250 
|
 29-01-2024 

467 
25:01-2024 | JHO3ANS366 | 

32.700 
|GORAKHPUR 

3
0
-
0
1
-
2
0
2
4
 

2401044361 
8270001081 

|
E
C
O
S
T
A
N
 I
N
F
R
A
 PVT. LTD. 

1260 
29-01-2024 

4
6
8
 

29-01-2024 
|
 U
P
6
4
A
T
S
S
8
8
 |
 
27.320 

|
G
O
R
A
K
H
P
U
R
 

30012024 
|
 

2401044362 
|
 

8270001081 
|ECOSTAN INFRA PVT. LTD. 

1258 
|
 
29-01-2024 

466 
29-01-2024_| 

UPB4AT3970 | 
26770 

|GORAKHPUR 
31-01-2024 

|
 
2401044399 

|
 

8270001081 
|[ECOSTAN INFRA PVT. LTD. 

1264 
|
 30-01-2024 

100 
30-01-2024_| 

UP64BT6751 | 36.750 
|GORAKHPUR 

31-01-2024 
2401044395 

|
 

8270001081 
_|ECOSTAN INFRA PVT. LTD. 

1261 
|
 30-01-2024 

469 
30-01-2024_| 

BR45GB1009 | 
33.750 

|GORAKHPUR 
31012024 |

 
2401044443 

|
 

8270001081 
|ECOSTAN INFRA PVT, LTD. 

1263 
|
 30-01-2024 

a7t 
30-01-2024 | BR45GB1059 | 

20.100 
|GORAKHPUR 

31-01-2024 
2401044449 

|
 

8270001081 
|ECOSTAN INFRA PVT. LTD. 

1262__| 
30-01-2024 

470 
30:01-2024 | UPB46T7247 | 

31,600 
|GORAKHPUR 

31-01-2024 
2401044483 |

 
8270001081 

_|ECOSTAN INFRA PVT. LTD. 
1270__|_31-01-2024 

473 
30-01-2024_| 

UP64BT6957 | 
27.970 

|GORAKHPUR 
B
T
 

R
 

A 
A
 
A
 
e
 

T
R
 

L
 

s
 

2
1
7
6
.
1
2
0
 

g
y
 —
=
r
r
e
n
t
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o
r
k
s
)
 

Q
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UltraTech Cement Limited -Unit D: alla Cement W
o
r
k
s
 

AFPLASTIOWASTE(Gorakhpur) receipt detalls from 01.12.2023 to 31.12-2023 

Weighment | un 5
o
 Number B 

o
 

SUPPLIER NAME 
Challan | 

chaftan 
|LomyRecelpt| 

~Lomy 
|
 TruckiWagon| 

Net 
| 

shp uploa 
i 
|
t
 

Number | 
 Date 

Number 
|Recelptdate| 

Number 
.
i
&
:
_
 j 

02122023 |
 
2401035808 

|
 
B270001061 

[ECOSTAN INFRA PVT. LTD. 
81| 

30112023 
331 

30.11-2023 | UPTOMi7183 | 
35800 

| 

03-12-2023 
2201039918 

8270001081 
[
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
B30 

|
 20-11-2023 

3
 

30-11-2023 
c
v
m
m
m
m
m
m
fl
 
22510 

| 

05122023 | 
240103522} 

6270001061 
ECOSTANINFRAPVI. LTD. 

o
 
|
 0
2
0
2
3
 

3% 
: 

UPSSHTES3S | 29557 | 

05122023 |
 
2401030042 |

 
8270001081 

[ECOSTAN INFRA PVT. LTD. 
B4 

| 204120231 
3% 

30-11-2023 | uum.»vutufiw L 
m
,
fi
 

. 

07122003 |
 
2401040121 

|
 
8270001081 

[ECOSTAN INFRA PVT. LTD. 
58 

|
 02122023 

3
 

023 _
C
S
?
T
.
_
E
P
 
o
0
 

07122023 _| 
2401040161 

8270001081 
_
|
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
859 

| 064220231 
3
8
 

3R25GE0EE 
7
5
1
8
 

11122023 |
 

2401040467 
8270001081 

_
|
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
01| 

07122023 
175 

o
 2
 
sGs0te: 

|_75870 
| 

1122023 |
 
2601040562 

8270001081 
_
|
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
o08 

| 0714220231 
1752 

o
3
 [ SResGa1008 | 

32230 
| 

7
2
2
0
2
3
 
|
 
2401040823 

8270001081 
_
|
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
045 

[ 14122023 
1% 

2
2
0
8
 
B
 
0
 

e
 | 

psotowaz 
|
 SZ7N0IN 

[ECOSTAN INFRAPVT. LTD. 
<
 B
 
TR 

W
U
V
 
v
y
 

e
 2
0
2
3
 | 

2201040883 
5270001081 

_
[
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
s
 

Tiapz0za 
199 

|
 1122083 

P
o
i
s
 

7 

.fl-.!fi.\fl‘flm\. ——2401040681 
| 

8270001081 JECOSTAN INFRA PVT. LTD. 
—
p
a
7
 
|
 
14-12-2023) 

198 
12-12-202 

o
p
s
z
a
T
 

| 
1
 
w
3
 
|
 

2401040879 
270001081 

_
_
|
E
C
O
S
T
A
N
 

INFRA PVT. LTD. 
949 

12-12-2023! 
200 

212-2023 
| 

iz 

\
,
E
h
a
m
\
.
fl
m
\
 

2401041178 _| 
8270001081 

JECOSTAN INFRA PVT. LTD. 
a
0
 
|
 1412-2023) 

71 
1£12-2023 

| UPBASTS2E0 

T
‘
\
v
fi
\
u
\
J
 

2 
o
 iz47 |

 B27o001081 
[ECOSTAN NFRAPVI.LTD. 

ss 
T
 icizzooa 

1
2
|
 
12122023 [ 

UpsBT: 

|
 20-12-285— 

.
w
“
 
2201041248 _| 

6270001081 
[ECOSTAN INFRA PVT, LTD. 

052 
|
 14122023 

13 
| 

| UPE2BTS6T 
222 

2
0
1
2
2
0
2
3
 

iox1404_ 
5570001081 

_|ECOSTAN INFRA PVT. LTD. 
a0 

| 15122023] 
75 

| 
[UPE18T2363 | 25629 

‘
N
N
P
W
\
N
.
Q
\
‘
W
\
 
—
5
#
0
1
0
4
1
4
8
6
0
 

8
2
7
0
0
0
1
0
8
1
 
.
.
M
n
o
@
;
z
 I
N
F
R
A
 PVT. LTD. 

979 
18-12-2023) 

74 
18.12-2023 

| 
U
P
G
1
5
T
1
0
8
8
 

| 
2
6
4
4
0
 

| 

\
.
»
w
a
\
\
.
.
l
 

5401041549 
5770001081 [ECOSTANINFRAPVE.LTD__—| 

1008 
|
 
23122023 

301 
23122023 | U

P
o
B
1
7
2
4
7
 | 
32070 

| 

1
2
2
0
2
3
 L
2
 

OA1550— 5570001081 —|JECOSTANINFRAPVI.LTD.—__ [ 10081 
23-12-2023 

302 
23122023 | UP645T5960 |_30.4%0 

| 

2
4
1
2
2
0
2
3
 

LS00 
o
8
 h
%
fi
.
l
g
i
g
v
fi
.
r
é
w
 |
 

1007 [
 23122023 

303 
2312.2023 | BR&5GB1058 | 

26.3%0 
| 

T
 

[
E
C
O
S
T
A
N
I
N
F
R
A
P
V
I
L
T
D
 
|
 
_1025 

|
 26-12:2023 

81 
2812.2023 | UP64BT4506 |

 
35260 

| 

m
 

(
¥
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P
A
N
 NO. G

Z
)
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K
0
6
6
0
E
 

Moblle no. 8602155555 
9093408000 

TO 
—.H—.. 

E
C
O
S
T
A
N
 I
N
F
R
A
 p
y
T
 L
T
D
 

G
O
R
A
K
H
P
U
R
 

I
N
D
I
A
N
 T
R
A
D
E
 L
I
N
K
 

SHOP NO. 4, C+16, SANGAM COLONY, 

OPPOSITE PRADNAT PETROL PUMP RAISEN ROAD, BHOAPL 
BILL N

O
.
 - 803 

DATE - 31.03-2024 

W
e
 have submit Bl or Transportation charges ‘of your materiak. The particular 

41 
glven below Kindlypay the amount by BY Cash/Cheque 

at the earliest. 

S
O
,
 

DATE 
LORRY NO, 

WEIGHT (MT) 
RATE 

UNLOADING |
 ADVANCE |~ AMOUNT /- 

o 
710320 

MHAOCN3S56 
3
6
 

300 
NIL 

NIL 
70000 

2 
110324 

MHeOCD100L 
B
 

300 
NIL 

NIL 
8910 

3 
120324 

Mi1BeHE1S) 
289 

300 
NIL 

[
 

8670 

4 
12.03-24 

JHIOCF9ES] 
L1V 

300 
NIL 

NIL 
9660 

S 
12.03-20 

KALOAMI) 
1
 

300 
NIL 

NIL 
7200 

6
 

12-03-24 
N116C7993 

382 
2
0
0
 

N
I
L
 

NIL 
1
1
4
6
0
 

7 
15.03-24 

KAO1AHO027 
]
 

300 
NIL___ 

NIL 
8700 

8 
150324 

UPGIATIIN 
9
 

300 
NIL 

NIL 
8670 

9 
15.03.24 

UP62CTS26) 
3
4
 

3
0
0
 

NIL 
NIL 

10020 

1
0
 

17-03-24 
MHAOCMO756 

1Y 
300 

NIL 
NIL 

9300 

11 
170324 

I0IGDSB6L 
218 

3
0
0
 

NIL 
NIL 

B340 

1
2
 

18-03-24 
MHA0CMO756 

n
 

300 
NIL 

NIL 
7
1
4
0
 

13 
18-03-24 

RI0IGDSB61 
278 

300 
NIL 

NIL 
9000 

14 
180324 

27687619 
1
S
 

300 
NIL 

NiL 
9000 

1
5
 

18-03-24 
UP33ATES9Y 

29 
3
0
0
 

NIL 
NIL 

9
0
0
0
 

16 
20-03:24 

CGO4PPILTY 
349 

g 
300 

NIL 
NIL 

9000 

17 
210324 

RIQIGBYSI6 
7
4
 

300 
° 

NIL 
NIL 

9
0
0
0
 

1
8
 

2
2
0
3
2
4
 

TS30€16225 
5.1 

300 
NIL 

NIL 
9
0
0
0
 

1
9
 

22:03-24 
UPSIATOS09 

28 
300 

NIL 
NIL 

9
0
0
0
 

20 
23-03-24 

52511721 
8.1 

300 
NIL 

NIL 
9
0
0
0
 

2
1
 

¥ 
23-03-24 

MHA0CT2825 
326 

300 
NIL 

NIL 
9
0
0
0
 

W
‘
 

P 
A
 

270324 
* AP2TT6066 

264 
300 

NIL 
NIL 

9000 

¥ 
PRy 

< ] 
2
7
0
3
 

MHeSATI011 
u
7
 

300 
NIL 

NIL 
9000 

24 
30-03-28 

UPS8BT2131 
19 

300 
NIL 

NIL 
9000 

2
5
 

3103-4 
MPA4ROS3L 

0
2
 

300 
i 

NIL 
NIL 

9000 

2
6
 

31-03-24 
RI27GBS619 

0
8
 

300 
NIL 

NIL 
9
0
0
0
 

2
7
 

31-03-24 
MH40CT2034 

286 
3
0
0
 

NIL 
NIL 

9
0
0
0
 

28 
31-03-24 

MHAOCMO341 
26.2 

300 
NIL 

NIL 
9000 

[OTAl 
2
5
2
1
5
0
 
)
 

'BANK DETAILS- INDIAN T
R
A
D
E
 LINK. AXIS B

A
N
K
 A
C
C
 NO~- 91802009909 5813, 1FSC CODE- UTIBO000044, B

R
A
N
C
H
 M
P
 N
A
G
A
R
 BHOPAL. 

FOR INDIAN TRADE LINK BHOPAL 
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proPRIETOR 
 Fa 

R
A
D
E
A
I
N
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&
.
V
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PANNO: GZ)PRB668E 
Mobile no. 8602155555 

- 

9893408888 
TO 

3 

I
T
L
 

E
C
O
S
T
A
N
 I
N
F
R
A
 P
V
T
 L
T
D
 

T
 

‘
|
G
O
R
A
K
H
P
U
R
 

) 
I
N
D
I
A
N
 T
R
A
D
E
 
L
I
N
K
 

g
 

<
 %u ¥

 
<~ 
SHOPNO. 4, C-16,SANGAM COLONY, 

g 

“OPPOSITE PRABHAT PETROL PUMP RAISEN ROAD, BHOAPL, 
LL 

NO. - 804 
- 

i 

—
—
"
W
e
 have submit Billfor Transportation charges of your m

a
t
e
r
l
l
.
 

The particular as given below kindiypay .._m_._whas BY Cash/Chequeat %
 hu._uapfi.afnaf 

3 

“S.NO. 
DATE 

LORRY NO. 
WEIGHT (MT) 

RATE 
UNLOADING |

 ADVANCE | 
AMOUNT /- 

~ 
1
 

02:04-24 
MH49ATO41? 

265 
)
 

NIL 
NIL 

8550 

2 
02-04-24 

MH40CMO08S6 .
~
 

2.9 
300 

NIL 
NIL 

9870 

3 
030424 

MPO9DF2330 .
~
 

2.2 
300 

NIL 
NIL 

8160 

pY 
0304-24 

UP72AT8880 #
*
 

26.1 
300 

NIL 
NIL 

7830 

5
 

0
3
0
4
2
4
 

MH408GE3S7 o
~
 

2.7 
300 

NIL 
NIL 

7710 

6
 

04-0424 
. KAS1AR2567 

2
0
8
 

3
0
0
 

NIL 
NIL 

6240 

7 
04-08-24 . 

MPO7HBS846 
2
6
3
 

3
0
0
 

NIL 
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I
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3
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UP33ATES93 /
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300 

NIL 
NIL 
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.
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.. 
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... 

__RKOJGDSEI6 o
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gmeonilBhir. .. 

300 
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NIL 
. 
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S
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T
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NIL 
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L 
- 

Certificate No.: _DLCW/17/23-24 

This i to certify that we have recelved the following quantities of Sorted MSW/ Plastic Waste sent by 

M/s. Ecostan Infra Pvt. Ltd, under the purview of Gorakhpur Nagar Nigam for co-processing at our 

Cement Plant (Dalla Cement Works), from Bandha (Gorakhpur) In _Uttar Pradesh as declared by M/s. 

Ecostan Infra Pvt. Ltd In our Cement Kiln during the perlod_01-12-23 to_31-12-23. The quantity 

mentioned Is not issued to any other entity. 

This document is for submission to Gorakhpur Nagar Nigam only. 

Receipt detalls for the period 01-12-23 to 31-12-23 for location Bandha (Gorakhpur) as declared by the 

client as per Annexure Enclosed. 

Collection City Date of Quantity 

State Receipt Received (MT) 

| Uttar Pradesh Gorakhpur | 01.12.2023 t0 31.12.2023 693.340 

Thanking You, 

For Ultra Tech Cement Ltd 
(Unit - alla Cement Works) 

Authorizéd Signatory 

UltraToch Comont Limited 
(Unit : Dalla Cement Works) 

SH 5, Post : Dalla, Distl. Sonobhadra (UP) - 231207, 
T ; +01 6445 265778, 265801, 205802 | W : www.uliratechcement.oom 

Reglstered Office : 'B' Wing, Ahura Centre, 2nd Floor, Mahekall Caves Road, Andhorl (East), Mumbal - 400 093 

. T:+91 226691 7800 | CIN : L26940MH2000PLC128420 

(¥ Scanned with OKEN Scannet 1

570



Acknowled;;ement of Material Receipt 

erviicate Ho . DLOW/2825-24 

This it t0 cert’y that we have received the following quantnies of Sorted MSW/ Plast’ Waste sent by 

14/s Ecostan Infra Pul. 1td. under the purviews of Jaunpur Nagar Nigam for co j -cssing at our 

Cement Plant (Dalla Cement Works), from Harbagpur (Jaunpur)in _Uttar Pradesh a< deciared by M/s. 
Ccostan Infra Put, Ltd in our Cerient Kiln during the period 01:03-24 to 31-03-24. The quantity 
mentionad is not issued to any other entity. 

This document is for submission to Gorakhpur Nagar Nigam only. 

Receipt details for the period 01-03-24 10 31-03-24 for location Harbaspur (Jaunpur)as declared by the 

client as per Annexure Enclosed. 

Collection’ | Tay : " Dateof i " 7 Quantity | 
State i Receipt ‘ Received (MT) ! 

Uttar Pradesh | Jaunpur ' 01.03,2024t031.03.2024 | __ 2114990 _ 

Thanking You, - 

For Ultra Tech Cement Ltd %/ 
(Unit - Dalla Cement Works) 

gv‘\'\/ ' 
zed Signatory 

uriralech 
y = = 
The Engineer's Choloe 

UltnTochCunr:n.tflu#mu;) 

(Unit : Dalla Cel 
- 7. 

SHS, Post : Dalla, Distt. Sonebhadra (UP) 231201 

T:mmmm.msm.zesmlw:
ww.ummmmma WP

 

| 18gistared Offics : ‘8" Wing, Ahura Canire, 20d Fioor, Mshakal Caves Road, Ancherl(East), Mumbal - 

T 1491226691 7800 |CIN: 26940MH20
00PLC128420
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OHM LABORATORY PRIVATE LIMYNgxure- 3 
Ohm Certified By- 1SO 9001:2015, 1SO 45001:2018, ISO 14001:2015 

Plot No.281, Udyog Kendra-Il, Ecotech-3 Greater Noida, Uttar Pradesh, India-201306. 

Tel: 0120-6552502, Cell +91-8130221266, 8368513734 

E-mail: Info.ohmlaboratory@gmail.com, Website: www.ohmlaboratory.com 

TEST REPORT 

Issued to : M/s Nagar Nigam Gorakhpur, REPORT NO. OHM2024121200001 

Ward No-38,Kahana Upvan Na, Muhewa, Near Fall SAMPLE ISSUE DATE 12/12/2024 

Mandi Gorakhpur-273001 REPORT ISSUE DATE 19/12/2024 

Sample Name Vermi Compost(PIT Based) 

Quantity Received 500 gm 

Date of Manufacturing NM 

Analysis Duration 12/12/2024 to 19/12/2024 

Packing Condition Good 

Sampled By Customer 

Environment Condition Ambient 

Analysis Report 

Sr.No | Test Parameters Units Results Specification Test Method 

Physical Parameters: 

1 Color = Dark brown to black | Dark brown to black Visual Examination 

2 Moisture % 19.48 15-25 Oven Drying 

3 Odor = Earthy smell = Sensory Evaluation 

4 Bulk density g/em® | 0.73 Should not exceed 1 Cylinder 

% Minimum 90% material should | Sieve Analysis 

5 Partical size B 92 pass through a 4 mm sieve 

6 Earthworm Cocoons Visual Examination 

and Living Worms NA Should be Absent Should be Absent and Manual Count 

7 Loose and well- Hand Feel 
Texture - Loose and well-decomposed 

decomposed 

8 Water Holdi Saturati d 
Steroeing . Should be high Should be high aturation an 

Capacity Draining 

9 pH NA 6.97 6.5-7.5 pH Meter 

10 Organic Carbon (OC) | % 14.96 Minimum 9-17 FCO-1985 

Page No. 1/2 

Terms & Conditions: 1) Test reports are valid only for the samples tested in our laboratory. 2) Samples will be destroyed after 30 days from the date 

of issue of test reports unless otherwise specified. 3) Samples tested are non-returnable until specified at time of sample submission. 

4) This report will not be valid for judicial purpose or for advertisement. 5) Any complaints about this report should be communicated in writing 

within 7 days of issue of this report. 6. Total liability of our laboratory is limited to invoiced amount.
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OHM LABORATORY PRIVATE LIMITED. 
Oh"l Certified By- 1SO 9001:2015, 1SO 45001:2018, ISO 14001:2015 

Plot No.281, Udyog Kendra-Il, Ecotech-3 Greater Noida, Uttar Pradesh, India-201306. 

Tel: 0120-6552502, Cell +91-8130221266, 8368513734 

E-mail: Info.ohmlaboratory@gmail.com, Website: www.ohmlaboratory.com 

Analysis Report Report No: OHM202412120001 

Sr.No | Test Parameters Units Results Specification Test Method 

Chemical Parameters: 

1 Nitrogen (N) % 158 Minimum 0.5-1.0 FCO-1985 

12 Phosphorus (as P,0s) % 0.95 Minimum 0.2-0.5 FCO-1985 

13 Potassium (as K,0) % 0.78 Minimum 0.2-0.5 FCO-1985 

C-Ratio (Carbon to Nitrogen FCO-1985 

14 Ratio) 14.8 Should not exceed 20:1 

15 Electrical Conductivity (EC) ds/m 248 Should not exceed 4 FCO-1985 

16 Zinc (Zn) mg/kg 96.9 Minimum 50 FCO-1985 

17 Copper (Cu) mg/kg 24.4 Minimum 10 FCO-1985 

18 Iron (Fe) mg/kg 9725 Minimum 5000 FCO-1985 

19 Manganese (Mn) mg/kg 228 Minimum 20 FCO-1985 

20 Boron (B) mg/kg 0.98 Minimum 0.5 FCO-1985 

21 Molybdenum (Mo) mg/kg 0.18 Minimum 0.1 FCO-1985 

Heavy Metals: 

22 Cadmium (as Cd) mg/kg 3.9 Max 5.0 FCO-1985 

23 Chromium (as Cr) mg/kg 27.2 Max 50 FCO-1985 

24 Lead (as Pb) mg/kg 58.2 Max 100 FCO-1985 

25 Nickel (as Ni) mg/kg 22.8 Max 50 FCO-1985 

Remark: Vermicompost must be tested for the above parameters to ensure it meets the standards set by the FCO. Producers must 
obtain certification from the relevant agricultural or regulatory authorities to market their vermin compost. 

(Authorized Signatory) 

Page No. 2/2 
sxxxarrsEnd of Test Report** ¥+ #+x* 

Terms & Conditions: 1) Test reports are valid only for the samples tested in our laboratory. 2) Samples will be destroyed after 30 days from the date 

of issue of test reports unless otherwise specified. 3) Samples tested are non-returnable until specified at time of sample submission. 

4) This report will not be valid for judicial purpose or for advertisement. 5) Any complaints about this report should be communicated in writing 

within 7 days of issue of this report. 6. Total liability of our laboratory is limited to invoiced amount.
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National Accreditation Board for 
Testing and Calibration Laboratories 

NAaBL 

CERTIFICATE OF ACCREDITATION 

OHM LABORATORY PRIVATE LIMITED 

has been assessed and accredited in accordance with the standard 

ISO/IEC 17025:2017 

""General Requirements for the Competence of Testing & 

Calibration Laboratories" 

for its facilities at 

PLOT NO 281, UDHOG KENDRA II, ECOTECH 2, GREATER NOIDA, NOIDA, GAUTAM BUDDHA NAGAR, 
UTTAR PRADESH, INDIA 

in the field of 

TESTING 

Certificate Number: TC-11080 

Issue Date: 21/10/2024 Valid Until: 20/10/2028 

This certificate remains valid for the Scope of Accreditation as specified in the annexure subject to continued 

satisfactory compliance to the above standard & the relevant requirements of NABL. 
(To see the scope of accreditation of thislaboratory, you may also visit NABL website www.nabl-india.org) 

Name of Legal Entity: OHM LABORATORY PRIVATE LIMITED 

Signed for and on behalf of NABL 

,QM/M»\/ 

N. Venkateswaran 

Chief Executive Officer 
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L} Annexure- 04 
Director 

Varun Beverages Ltd. 

GIDA, Gorakhpur 

Respected Sir, 

We would like to Inform you that Municipal Corporation Gorakhpur Is bound to Implement 

solid Waste Management (Rules) 2016 In its full spirit Section 17 Of SWM 2016 rules state that 

See-17 Duty of manufacturers or brand owners of disposable products and sanitary napkins and 

diapers. 

(1) All manufacturers of disposable products such as tin, glass, plastics packaging, etc., or 

brand owners who introduce such products In the market shall provide necessary financial 

asslslqppg‘ts Eocal authorities for establishment of waste management system, 

(;2 All such b]randl owners who sell or market their products in such packaging material 
P B OVOTAR Y 

which areAnon‘»blodegradable shall put in place a system to collect back the packaging waste 

generated.due io thélr production. 

(3) Manufacturers or brand owners or marketing companies of sanitary napkins and diapers 

sh.aYII‘ ewlfl‘r.e.sh‘e Rosslbl‘l!‘ty\ Pf“uslng all recy‘clable mflq@_{s l‘fl‘tyhle/lr(g‘ro‘gycts or they shall provlfie 

a pouch or wrapper for disposal of each napkin or dla!:eys aloqg with the packet of their 'sanltary 

products. 

(4) All such manufacturers, brand owners or marketing companies shall educate the masses 

for wrapping and disposal of their products. 

i dNE.YopH EQUES you fo comply these provisionsfor safe disposal of waste genarated by 
your qn\t s\ltuatgq In’ G‘arakhpun 

Vorchen b pedacts o 

(Wit by (] ] . Lo Lo enlioet b 

et Additional M al Commissioner 

Nagar Nigam Gorakhpur i 

Copy to:- Municipal Commissioner Gorakhpur. ¥ 

Latter No-133(1) /AMC/NNG/2024-25 Date ' 08/10/2024 "' !/t firoit . 
uthior wrapper. or o v diapers slongywithaahe pe 

PR RITAT 

23 bl aalae e @ Vi Gl LOmpanies sl | 

STl jame ! . 

> %/ ACHEON AT MUt 
LT e re— ot 

Lo et i a0 ) CUMNL /20 [TRRI T IR P ) 
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To, 

Director 

Gyan Dairy 

GIDA, Gorakhpur 

Respected Sir, 

We would like to inform you that Municipal Corporation Gorakhpur is bound to Implement 

Solid Waste Management (Rules) 2016 In its full spirit Section 17 Of SWM 2016 rules state that 

See-17 Duty of manufacturers or brand owners of disposable products and sanitary napkins and 

" diapers. . 

(1) All manufacturers of disposable products such as tin, glass, plastics packaging, etc., or 

brand owners who introduce such products in the market shall provide necessary: financial 

assistaif\ce to [ocal authorities for establishment of waste management system. 

izeuell‘,s.u”c;\ brand owners who sell or market their products in such packaging material 

] 'which(a‘rfinan;_b‘iogeg(adable shall put in place a system to collect back the packaging waste 

generated due to their production. 

(3) Manufacturers or brand owners or marketing companies of sanitary napkins and diapers 

3 'bility of using all recyclable materials in their products or they shall provide 

) pouqh r wrapper for d|sposal of each napkln or dlapers along with the packet of their sanitary 
BLyGu i tactin' Ji Gisp 053 vt PIOUULES G 

i (.«p-?m—v- 4 

(4) All such manufacturers, brand owners or marketing companies shall educate the masses 

for wrappmg and dlsposal of their products 

We would reques! you to comply these provmons for safe dlsposal of waste generated by 

4 yourqr)ltsxltuated in Gcrakhpur KT G AU e ; 

ipirgaieynonsbrodegradanie si tin place a system to-collecv ta 

Additional Munjelal Commissioner 
Nagar Nigam Gorakhpur 

O N E S I PR O il DRI Comipanies S 

e ity L Uaad in Gorald ur 
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Annexure- 5 
List of R

a
g
 Pickers 

Name of Rag Picker 
Contact No. 

Ward Name 
Ward No 

sfl_._“‘“”( w..,”__ :wa 
Quantity of dally selling waste (kg) 

x.d“_n.n.”“:“w:s;- 
Contact No 

[
 1
 

Rohini 
Girdhargan] 

25 
40 

EL 
Munina Chaudhari 

7234073651 
[
 

Talebar A 
8175009965 

Girdhargan 
2
 

0
 

35 
Munna Chaudhari 

1| 
Hasmala 

Khatoon 
962820013 

Girdharganj 
25 

0
 

35 
Munna Chaudhari 

|
|
 

U
 

toofan 
| 8
7
0
9
6
9
4
4
3
 

Girdharganj 
25 

30 
25 

" Munna Chaudhan 
e
 

Jasmla Noor_ 
_R95357/393 

Girdhargany 
25 

10 
35 

M
u
n
n
a
 Chaudhan 

| 
|
 

1 
Harish Chand 

9336105722 
Girdhargan] 

25 
50 

a7 
Munna Chaudhari 

|
 

1 
Phool Bano 

9957840806 
3 

19 
16 

haruddin 
[ 7071497116 

1 
Monu 

9235527516 
2022 

1920 
Jaharuddin 

I 
1 

S
u
l
e
k
h
a
 K
h
a
t
o
o
n
 

9
7
0
7
0
3
7
2
0
5
 

1
7
-
1
9
 

1
5
-
1
6
 

J
a
h
a
r
u
d
d
i
n
 

| 

1 
m
:
:
&
n
\
t
?
a
.
n
b
:
 

9
6
7
6
7
7
6
4
6
2
 

1
7
-
2
0
 

1
5
-
1
7
 

J
a
h
a
r
u
d
d
i
n
 

| 

1| 
Mufeda Khatoon 

9667830199 
1920 

1718 
laharuddin 

[ 
1| 

Haseena Khatoon 
6002817560 

1416 
Jaharuddin 

T 
|
 

kujeera Rahman 
8099260208 

Ranidiha 
3 

181020 
171019 

Jsharuddin 
7071497116 

1 
7638072125 

Ranidiha 
3 

141018 
13t017 

jaharuddin 
7071497116 

1 
6302887033 

Ranidiha 
3 

15017 
17016 

jaharuddin 
7071497116 

1 
Saindul slam 

9101920650 
Ranidiha 

3 
181020 

17019 
jaharudd 

7071497116 
1 

Saiful Miyan 
9101791974 

Ranidiha 
3 

151018 
14017 

jaharuddin 
7071497116 

1 
b
a
t
a
s
h
e
 K
h
a
t
o
o
n
 

9
1
0
1
7
7
9
1
7
5
 

R
a
n
i
d
i
h
a
 

3 
1
6
t
0
 1
8
 

l
a
t
o
1
7
 

_
_
j
a
h
a
r
u
d
d
i
n
 

7
0
7
1
4
9
7
1
1
6
 

1 
Subhan Al 

9394637047 
Ranidiha 

3 
14013 

10t012 
jaharuddin 

7071497116 
1| 

Tajamina Khatoon 
9394637047 

Ranidiha 
3 

151017 
1ato1s 

jaharuddin 
7071497116 

1 
Sahdul Miyan 

9678776462 
Ranidiha 

3 
16t017 

121013 
jaharuddin 

7071497116 
1 

Elahi Miyan 
9678776462 

Ranidiha 
3 

10to13 
10011 

jahiruddin 
7071497115 | 

. 
Mahiran Nisha 

6002887033 
|
 madan Mohan Malviya Nagar | 

4 
15-20 

133 
jahiruddin 

p
—
 

’ 
Jeneral hak 

9008543090 
|
 madan Mohan Malviya Nogar | 

4 
1415 

1213 
jahiruddin 

7071497116 

g 
Hunufa Begum 

9008543090 
|
 madan Mohan Malviya Nagar | 

4 
20-14 

101012 
jahiruddin 

7071497116 

4 
Johara Khatoon 

896016227 
|
 madan Mohan Malviya Nagar | 

4 
10-12 

13.15 
jahiruddin 

7071497116 

i 
Yadandu mai 

896016227 
|
 madan Mohan Malviya Nagar | 

4 
1518 

1516 
jahiruddin 

7071497116 

. 
Fote Lal 

9935689305 
|
 madan Mohan Malviya Nagar | 

4 
1214 

1011 
jahiruddin 

7071497116 

o
 s
 

9838764558 
|
 madan Mohan Malviya Nagar | 

4 
1417 

1113 
jahiruddin 

7071497116 
1 

V
i
s
h
w
a
k
a
r
m
a
 

1 
Satish kausudan 

9129208009 
Khorabar 

3 
17 

1
 

Prakash 
1 

Sunil 
Prajapati 

9532213023 
Khorabar 

6 
6 

4 
Prakash 

1 
Magbool 

8099288652 
Khorabar 

3 
5 

a 
Prakash 

1 
M
o
h
a
m
m
e
d
 J
a
m
a
l
 

8
8
6
9
9
3
4
8
6
6
 

k
h
o
r
a
b
a
r
 

6
 

7
 

5 
P
r
a
k
a
s
h
 

1 
| 

Mohammed kadam |
 

9395312825 
Khorabar 

6 
4 

2 
Prakash 

1 
|
 
Mohammed Lal Mia 

8887644127 
khorabar 

6 
6 

4 
Prakash 

| 
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Quantity of daily 
Name of Owner buyng 

Zone 
 Name of Rag Picker 

Ward Name 
Ward No. 

antity 
of 

daiby 
seli 

o 
waste collection (kg) 

Quantity of daily 
selling waste (kg) 

o
k
 e
t
 

Contact Mo 

2 
| 

7352008293 
Gopalapur 

1
3
 

| 

2 
| 

NA 
| 

Gopalagur 
13 

2
 

| 
N
A
 

Gopalagur 
19 

L
2
 

i 
Sardar Bragat Singh Nagar 

67 

2
 

Sardar Bhagat Singh Nagar 
67 

2
 

| 
Sardar Bragat Singh Nagar 

57 

[
2
 

| 
Shivpur 

17 
i 

2 
| 

1 
Shrvpur 

17 

2 
| 

! 
Shrvpur 

17 

2 
| 

| 
Shrepur 

17 
i 

2 
i 

Shivpur 
17 

2 
Barmason 

| 
17 

2 
Rarrat G

o
a
 

| 
17 

2 
\
J
n
a
m
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u
m
a
r
 

| 
1
7
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| 
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a
e
r
a
r
 

1
7
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| 

| 
1
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| 

17 
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| 

1
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e
s
r
c
r
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S
o
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1
7
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G
u
s
o
u
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u
a
m
a
r
 

M
o
h
a
n
o
u
r
 

21 
| 

2 
M
o
s
t
a
f
a
 K
r
a
n
 

M
o
h
a
n
o
u
r
 

21 
| 

2| 
Viesn 

21 
2
|
 

M
a
r
c
y
 
<
o
m
a
r
 

2
1
 

| 

2 
Par Caan 

| 
21 

2 
21 

2 
Aariest 

Kormar 
21 

2 
R
 

| 
21 

| 

2 
V
o
r
r
a
 

T 
21 

2 
P
a
e
e
s
s
 
a
s
e
a
l
 

2
3
 

] 

2 
)
 

FE] 
3 

3 (-avoon 
&5 

| 
15-17 

G3j 
B0F5250201 

3 
G
 

1823 
Gay 

3095260201 

3 
)
 

1822 
Gz 

3 
2223 

[
 

3 
1323 

G 

3 
! 

Shei a
m
 Chowk 

I 
2623 

[ 
7071837115 

3 
| 

Shi 2a3m Crowk 
| 

3 
1 

: 
F
E
I
R
I
L
B
 

: 
¥anna Lowan 

T 

n 
K
a
n
n
a
 
pwan 

'
a
g
a
r
 

| 

@
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3 |
 
Haseena Khatoon 

7638072125 
Matsyendra Nagar 

2
 

16-18 
14-16 

Jahruddin 

3 
Shohidul Islam 

6002817560 
Matsyendra Nagar 

2
 

14-18 
Jahruddin 

3 
Sujeeta Begum 

6002817560 
Matsyendra Nagar 

2
 

010-15 
Jahruddin 

T 
| 

3 |
 
Sabeena Parveen 

6002887033 
Matsyendra Nagar 

2
 

2025 
1823 

Jahruddin 
T 

| 

3 
Shajan Hag 

9008543090 
Matsyendra Nagar 

2
 

2025 
1823 

Jahruddin 

3 
Hunufa Begum 

9008543090 
Matsyendra Nagar 

2
 

1520 
1418 

Jahruddin 

3 
Mahrun Nisa 

9651362796 
Geeta Press Nagar 

77 
14-18 

1317 
Jahruddin 

[ 

3 
Janal hag 

9651362796 
Geeta Press Nagar 

77 
2528 

2326 
Jahruddin 

3 
Johra khatoon 

8960162227 
Geeta Press Nagar 

7
 

15-20 
14-18 

Jahruddin 

3 
Chandu Miyan 

8960162227 
Geeta Press Nagar 

7
 

2025 
1823 

Jahruddin 

3 
Mahmood 

7309061930 
Geeta Press Nagar 

77 
Mohd. Tabish 

3 
Saniya Begum 

9026979002 
Geeta Press Nagar 

7
 

NA 
3 

iema Hamid 
9101920650 

Shahid Ashfakullah Nagar 
32 

16-20 
15-18 

Jahruddin 

3 
Saiful Mivan 

9101779174 
Shahid Ashfakullah Nagar 

32 
2125 

1923 
Jahruddin 

3 
Batashi Khatoon 

9101779174 
Shahid Ashfakullah Nagar 

32 
14-18 

1317 
Jahruddin 

T 
3 

Shubhan Al 
9394637097 

Shahid 
Ashfakullah Nagar 

32 
2428 

2226 
Jahruddin 

| 

3 |
 
Tazmeena khatoon 

5354637047 
Shahid 

Ashfakullah Nagar 
32 

1518 
1316 

Jahruddin 

3 
9678430199 

Shanid Ashfakullah Nagar 
32 

2025 
1823 

Jahruddin 
|
 

| 
3 

9707037105 
Basantpur 

[
 

25-30 
2426 

GaziRahman 
| 8099250201 

3 
Nalomia 

8528144315 
Basantpur 

a4 
2428 

2
2
5
 

Gazi Rahman 
| 

| 
3 

All Hussian 
7269090624 

Basantpur 
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feaméa tar & Rredt & socer frar T @ ax@e IR § g w9 § 1 @), dedad w98 

SAIET B e B vd HSe & IR @ AU FERT @Il IR OGS | 

(3) TR fm IRER gR fuiRa gEEE wWell R gu@@Ry &1 efRd a @ ford 

fA=IaR 91 & Ya@-gas FeaR ) WAl S W 8- 

(g) & - A faefiaRor smfinet 2q 1 

() g - QA A R 3 | 

(@) @ren /dren /e - 37 WHRY Ul ¥ 

1 P A G2 /Uil & gurer Pree 9 s aRage @ R g warem R 

BRae args Faex A § forll S|
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(a) wrex # Rera ol -amrfea, dRmgdawRieE, srard vd aawfie st @ g 

A e Reder eeflt 5 9 smaws vi@ @ Sugad @l woaws W@ W @ @ s 

e feong e e MR g R @), s aRer 3 enfa v wad @fd agi scaffa 

ARa aR @ - ey &) wd, R TR M My aedl @ aaven dvar ¥ godr 6 | 

(5) W ArIRa @1 aified @ s s aRer F St gerafha Rl @ aa s 

Fau 9 A rfiad) TR e iRaR gr sifga afia @ Fard & fAwa aw 2 a fad 

Rafd & am wed W s TR A @ GRaH/de R 3 A S| 

(6) s waed Frfad R AvaR g (@oshodo / Nostorwo /@ ARa Bem @ 

R Al & smR W) @ e ok 3w @awen @1 wh WweE TR fm aRaR v sl 

IR AN @R AT BN, AT A S e F b Al @ R anler did W awwrd age 

faan ST sierar ifERT QTR fvar S W@ | 

(7) qasEM! A-90), el T4 el AR @ Rt &1 St S el wefa @ @ R 

waR g9 UHR 61 TR @i O Rt @ SuEhT § wrn o a3k e B8 Ao dMk 

T8 Bal | E FARET T B R T wawiE @ W@ A9 ga wYgadn PEagar PR 
RARE S g T TR P suiite dar )R SR A B ST A g6 o gihRed 

S BT AT FIRTE Bam R SR i He W aqa BA o1 @i serar "o ey A 

ST SRR e S |@ | 

() via fafdira, smfdrel qen sieife Iuliel & Ty S sufire & @ 78 femr 

TR, @R TR Sfirel @1 Wven @ wive @ R vem wu 9§ Rffffe feml & ser fea 
SR | S R sulinel % Frergar Frarer g o a9 ARG I e B was 

% %7 PufRa 4o W W afors suiet o1 Prarer giRfed s g 

(o) smareia 3R 3 &= ¥ wuRa e @1 g wsfee Rewii serar sl Rox midar @ 
it arFRIe HETR /36 g FoRl | TR @ W Saal @R | 

(10) armardt SR fraf /e T PRl @ S SRt /Ao @ srer-sen wafka fear 

SR ¢d R AR @ AR $T e Rear ST | AR @ SRre) B TR P iRag 
& FeiRd T9€% & PR R A0 T6 A9 &I § Sod1 a1 I AfP 761 99 R IRTe 

wwia g e | ol Fef/gel ™ et @ suiie B wem Aifie dU WE @ gEeE W serEn 

TR frm TRaR gR1 e wReer @ g fuiRa 3o w aRaet aax PeiRa fifea 

e T YEAET | G Jeredl, AP, et el R aEied w9 R s Y el s 

SreA1 /w1 sfafigs 9 fFgdl @ ggd grea @y 

(1) smfire (@T wewe, Gl uferdl B STerar TE SR | 

(12) 3marT wggsi H omfire e verdl apar wew A fR oF M B AU Eey § 

g 8 far S qur @ g 89 /e W E gay B @ | 

(13) @18 A @fag v wa[, G, ARe gfer @ T ol dgs, o Tge, @, 
MaR, Hergd, gfta 9 A9 IRER # § YPR A @ (HA @ T adate A w qe m R 

ardaw g ugfid & @ S YR @1 @1 8 a6 WRIE I8 AT AR § aed 8 s 

I faeg debrel SRAT arof ave fbar S wd, d Hio =arTerd W sifvaro fear o wa | 

101 ¢ %/ 
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(14) D¢ @l BN ver &1 ya wAN e Sud @ adafis wat gl § gafya & 

@ | ) g @ g e der g irar @ @ et sRm @ sl g R 
f avgen s 

6—R A IRER F1 - 

(1) =R e My e g R P et Rea el wrdafie we, e, s 
aRa), gl e, 83 I wied wiel & AN-UR TR P IRaR @ w@d @ gerl, e 
st # uffRe 7 wapt af R wwE @ wawen gPREd H AN @ agi § vata fear 
FH-GE A9de d BT GEred/FeR ¥ @i wwarr @ § gl e uRes oifam 
R We a6 I aEdl ¥ swEn @ ford wfag @, Rrrs ol TR iRaEgR e w@d @ 
vorrd wpté sHaRAl Td 3wt SHar) qur wderd Ra srefa, aEt § foh wfieer @ gt 
et e Wd aEE I AW B o g Brft) @fd AT &3 F T few g w@rea 
Ra A wewdr vd grexar GAREa a7 § o & wa | 

@) A% Frfdy @REmd 3%) FEEHAIER SUgHE Wl W GEl/ R GHE 
Y/ Fed (ARRIRE HERM FW F TR R AR P HS B s ARy &g 
T / dvsfhe) IRIRTT gfie sl wifld o @ was @ | TR P iReR @ 89 A 

TEHE TR TE I e fFtar o TR P, MR grr e fear s 
7T 3 AU B AUV 

TR frm IRER A F TR O et @ gEaRee B gk @ Ak ag 

HA /G 9 T A AR IRER @ g wiga sferd S Flee @ w9 7 o 
BT | Fer -y § oifid w-wm ) TR i, e v RuiRa SR et 9 aftdt @ 
HP TR & A T B \EH 8| 

TR P IRER ERT 39 ?G- 

(1) TG S SURNe (e Td gTer) Frad 2018 @ SUIET § TR-ER @ BT UHOA a 
% fory egar A ST9@ gRT Ao e @ W e /arst A A @ s | 

(2) TR-ER ¥ TR WUV *q &7 # FiReg wwa @ Puke afed v @ fear e, @ 

AHRIE: TG A 7.00 991 | 11.00 I9 9@ FEiRa w1 ¥ frar @ g Ak TR frm aw e 
faeiy T S e S @ @ e 9§ agar e Sn wem | e s giRea 
e st sfyard €6 yRs AN [TEw @ wWa ud /Ay WA qorer Faial @ giia Rear 
R | 

(3) @aae &=t & @Re yRrem/g@r § Fav €UEw 3g WHEAG: §9G 9T 9.00 W 
12.00 &1 qF @ A 

4—ER-ER @ER1 ARV A § dE B-ER § P T T 2 FAEIER R (@OR an) Hee 
wdfad 2— 

W0 IYAT B TR srafey TR frm gt 
o e ¥ 

(o #) 
1 2 3 4 

1 T Y@ & AR T a9 wRA ae- 
%0 

T d wfoE fges 

4§ g @R/ vere wfosrE 30.00 
2 gosworsio wfre 4000 
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2 

wHoangowlo 200 @it Wex ar 

vaoangouNo 200 @it Mew ard 

Wil vd well @ Rma- 

e 

aadl el g a 

W HON BN gHE aA 

weH @ IR 

T G AEA B B T A 

IERRT 

B W= 200 T W a6 

o WeRE 201 A 300 I Wi a5 

301 9f Hie § S 

sreTE Ed Bve g fasar 

BIed /a1 / T B 

20 93 T 

21 9§ 40 98 TP 

41 9 3fe I8 

1,000 g #rex A e (7 Rawr 7 I 3ifde) 

e 

FATATgEHferd erdeTer 

arrggfea enfare 
R 7T 

1,000 3 Hex a@ 

1.001 ¥ 5,000 @if #ew q@ 

5001 a7 #ex 4§ sfrw 

8 vd firer @ ga 

100 @i Wi § 999 aif wie a® 

1,000 @ wite § 1,999 a7t e @ 

2,000 @i de @ 3fs aw 

3 

yfdwre 

203 

70.00 

140.00 

455.00 

350.00 

700.00 

700.00 

1,050.00 

1,400.00 

700.00 

1,750.00 

3,500.00 

7,000.00 

14,000.00 

350.00 

2,100.00 

2,100.00 

4,900.00 

10,500.00 

350.00 

525.00 
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2 

wratey (@Xar /R award) 

50 A de 

51 9 100 AN d@ 

101 & 300 FHAN d® 

301 HHa § e 

et / fRreror wverr gred Wi 

100 99 qB 

100 ¥ ¥ AfdH 

¥l / Rreror e 

500 BTH /BT db 

500 ¥ e BT /BT 

goflo / THod0T0 eawfis fRierr weerrT 

500 BIH /BIERI 0% 

501 9§ 1,000 BT /BN a6 

1,001 ¥ A% B/ BERT 96 

e wd AR B (Rfvcaa a1 fRa) 

20 I3 TF 

21-40 ¥ TH 

41-100 9% TH 

100 98 W AT 

Tl / Qerreeht / e (Ffira g1 ¥ 
FehfAE 

oo / g 

M /A0 B GEA 
Higeel &1 BIA gEMA (7 @M Ara) 

Higed @1 BIE ghA (@9 A1) 

aiffg® &= # (7 @M ar) 

aiforfg® a # (@r ar) 

i g 

fas1 wrer g @ 

wrer el @& 

[0 8 

4 

0 

175.00 

350.00 

525.00 

700.00 

1,750.00 

3,500.00 

1,050.00 

1,750.00 

3,500.00 

7,000.00 

10,500.00 

2,100.00 

3,500.00 

7,000.00 

10,500.00 

1,40.00 

700.00 

70.00 

175.00 

105.00 

210.00 

105.00 

210.00 
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TR WY ST, 12 R, 2020 FO (BT 21, 1942 ¥H ) e [0882, 

2 3 4 
0 

mn-w 

quitan arEd ufere 700.00 

qufkan ares adem @ wer wfdsre 3,500.00 

TR ufgan aed ufersre 1,400.00 

IR ufRAr aET a e & w6y wfeTe 7,000.00 

HIS / TG Breerast 

19 1,000 @t Arex @ yfowE 3,500.00 

1,001 § 2,000 @7f Hrex qH wferTE 7,000.00 

2,001 & 5,000 a7f Hex TH yferE 14,000.00 

5001 @ Hex ¥ f® yfmE 35,000.00 

stefre $o18 Td Saree e 

T Yafea e gefigaa Ihe 

19 500 97 Hrex 7@ wfeTE 525.00 

501 ¥ 1,000 a7 #ex qH ufemrE 700.00 

1,001 & 2,000 T Hex TF i 1,050.00 

2,001 ¥ 5,000 T AR TH wfHTE 1,750.00 

5001 97 #ex | AfF wRrre 3,500.00 

B TS safged e 

19 500 97f Hex qB wfmE 350.00 

501 ¥ 1,000 T Hex TF wfemE 525.00 

1,001 ¥ 2,000 a7 Hiex dF yfeEE 700.00 

2,001 ¥ 5,000 g7 Hex TH wfemE 1,400.00 

5,001 7 #ex | s yfomre 2,100.00 

Far /IZET I FT HAGT BYA AT 

19 50 @if Hlex d@ wfsTe 175.00 

51 9 100 aff #ex a@& wfHTE 350.00 

101 9 200 97 #iex TF wfwrg 70000 

201 9 500 q7f Hew q@ wfore 1,050.00 

501 aif Hex & s wforrg 1,400.00 
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1 2 3 4 

o 
24 S/ @O ufevs 350,00 

25 ferd /wigde yae /Rarg /fdafa sf2 ufafa« 350,00 

26 gvel wrg 

Uoudd wg ufevsr 350,00 

& gra aw /Movosho wa wffe weE @ wer ufore 1,750.00 

@ wff e den Hex Ror ufdsng 1,400.00 

27 3Ty 

T o1& 10 UY db PG 1,000.00 

@ 11 9 20 UY TH wferms 2,000.00 

M 20 9 e gy ufeme 3,500.00 

28 IRE B G 

U e WA F GHA wfemre 1,400.00 

@ HET D A IR DB GHA yfemre 3,500.00 

M dw wfems 1,050.00 

ER-ER BRI WUEV T ¥g Sarger PuiRd e e wx A ad/dm @ afigd 

e /fad ERT & el A S| Sad o) @ wen/afid g Sfra 9 9 wer-war fear 

SR vd ) @ R gl /o RR ow R weRfa fear wmm sfga ween/afa @ 

Raan /amel fRuR W wRen /afdd &1 M & daga TR e 2 

() wRen /2 B PeiRa yoa § wraiRe RIS wafua R P, e @ s 
s/ ufafafey &1 wqa s 2@nfr) 

(6) ®rea /xERe /prafaa aRewt don aiftifas &3 wRa gl sud don gav—ser dar 

ezt /aReal @ sfine Wwewr @A ¥ wawen @ WM g <R @ Scffa e Rudaw 

dREH b I WA W a% aedl F (G X g gl § uRaed v Pangar ghad sifm 
AR Yot W o S| 

(7) 31 &R & JURE T A ER ISTE-ERTE TE fpan S| R wfeE & FRw tar 

@l 3aRerd @ 1 ard@re @) GRe & wRE B9 A e § vad g8 wgfaa e @ gl fear 
S| 

(8) R A wfam grr o YT & for TR frm @ et/ FRRE /et gt st 

BT HUSRY & IYFE FRAW T, FER B AR & FEA SIA A, A FEAJN TE S A | 

(0) TR MREgR FeR WA Fawen A R gHM| @ WA ® FE IoH A 

a3 fAfad s @l aifd dav dsd W gl T @) 

4%
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A 8 SO w2 eie, 12 R, 2020 go @rERIY 21, 1942 W ige) 

8-y A aufie @1 uRaT- 

aufire B uRagd & d R wr F aR o 9 A s A T-nify @ gd e arfs 

aufine ol @) 9 o) Ruerd @ wa ok 1 @ aarna @ ke ol ael v R @@ qor gad foa 
Prifdifaa wrFcue) @Y s sma- 

(1) vonfia svera YR & wfifke agt waxt ww R ST BEEE @ WA - 
@1 85 ) W YERT T SR | 

(2) uRagst arel &1 Rords ar & R 6 sufe @ siftw e @ gd ar-ar @t o 

qre Sord-avd § qan S |D | 

9T I Hufine &1 Y{HRU— 

TR TRER g/ TR a4 § giRE e @R 9 sRre @ Swirlt @ @ 
ford v wgwor Friser wse A Wi W aa el sierar Y R da el @ so g8 R 
&5 qft R W AR B e W, B ford Prefalaa weeel @ st S w@ - 

(1) StT fr=fraxor e & Rerdiawwr & oy wraiReT, ot F=aReT, ama frder aram dwmA 

YR SRR far o Wb R TR i wd am wR A s i o e @ argd 
" d) Qosfodio / Hosfiostodlo ggfy § s wrar wH| 

(2) g e waEEl A B e @ for Ramasfam afvar sy g2 faftre Amar § 
SuRne ufihar @ o) SRINEA & WY Juar IHS A Sl W FR ¥ I T AR FF A 

ugfa 8, o v a1 gl vafaa fositodto / fostosiiodlo gl W venfia & 8 wsa wguer e 
Hee W aFat ST HRarax el ween i figa gt 9 R @@ | 

10— o, et a1 @ 

4R RV F Sa sifeia e SRt s o TR SRt @ S 7 o gEEmer serar 
A @ e WA @ o Wi 2, Feifm S| 4f o st & seiRwwr gRer | 
YT Od B T IRt § o q@r 9, w9 9@ 99 suRnet & el ¢ ford Sugd arr 
ol | sRerd aRRefedl # srerar dofers R safm A o @@ TR A IkaR o 
drefret wge R FuiRa amest o S g3 4R @) || 

11—aifrarer / mieai- 

(1) &7 Sufaferl @ wad o & @d A fAfed Sufiftel @ safa fan gan @1 o1l daa 3 

Sufaferdt & garaeier 8 I @ T SR T WS WA | wwd @Y Y o1l g9 Sufiftt & el 
TR 

767 

(2) v fReA 39 TeR fAfdad Sufdeal @ e @ ¢ feel o aa @ e o et @ 

ffa ar Iurd sl AfreR RRVRER T a1 afa @ ) e, TR ar sl s 
a1 affad frd Ry srfa a1 wafda 78 s 

s 
0 Bl TR frm w0 
o wed grR1 oiRa 

< vl § 
1 2 3 

%0 
1 orarfiy e Al gR g @Rt S W) 100.00 

2 gEFERl gRT g § HE S W) 250.00 

3 WweRe wfea gR1 defie gel § deRn e ® 50000 
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20 

21 

22 

23 

24 

JOR WY e, 12 Ras, 2020 g0 (FURIV 21, 1942 viE dad) 

2 

e MO G g N ma e W) 

st wlsrl G g i du sl W 

waard, are, wwld), we, andua, T @1 v ud o wft o el gd 
e anfe dein crawnfaay w 
Mav idutfis el A gre ux /A dirar Way A a8 ) 

o war qar gonf @ Fmfor @1 gean, fafo ae, e, W, @@ 
Ol W YA TR e W 

Al daex g1 a9, wevr werdl Max genfe aRaegd ded g4 7 fm 
B wsdl WA et e @ Tl dar w 

e wadl], dRiEl gd el ar DR g gd del o el afrfas 
VAR-GUR ¥ Weex faume, el foaar wwar@ fari, Wfaefis 
HaAl @ YA P WA FE g AR A R 
fam Wafy @ s /fRagst Fed/TSer FRA W qAT AR ggATT B 
qur ¥ 

wHie 2 W 6 b @ affa anawfidl gRT U WA rd 1 Fe 
vafya &0 & forg fuiRa sawTer wovT U aYEE emar &1 T 
@A W 

GHFER /Sl Al §R1 Wed W dod ¥hex Ud i RuaRm 
&R e Med 7 art BeaR T wRT W 

welter, @, 1 & W, ol @ fode il Wed o el # ST 
T HAm W) 

HIST, ok R aTerq] SIeaRi § Tl B W) 
) / faare zerelt @ got F R S W 

T I, WSE W G H AT ST AR, G A 4, 7oA g™ g 3 
A$d W [ g TR A 9 

A @I, S 7 WeE @ AR doa wferai dgey e g 
HEFH W e 9 T he W) 

EICER : 

ARl gl eIt gR1 S Rl ASEH Jdr gEH B /A 
Wrel T I TR AfIHAYT B WA W STelaR @iaEr, Hed W 

el gefid) Tl G w 

Heuy 0 ) SR el W 
g @ fBAR are @ gard /SR B weEh g ar a8 uY 

A Jee W oY Fell 9 GF1 Sl W 

(w11 8 

1,000.00 

5,000.00 

5,000.00 

200.00 

200.00 

2,500.00 

1,000.00 

2,000.00 

1,000.00 

5,000.00 

B0 (3RUe),
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/\Amnexure- 7 

UTTAR PRADESH POLLUTION CONTROL BOARD 

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppeh.com, Website: www.uppch.com 

Validity Period :14/03/2024 To 31/12/2028 

Ref No. - Dated:- 08/05/2024 
204540/UPPCB/Gorakhpur(UPPCBRO)/CTE/GORAKHPUR/2024 

To. 

Shri SANGHARSH NEGI 

M/s NTPC VIDYUT VYAPAR NIGAM LIMITED 

Gorakhpur Harit Koyala Pariyojana, Village- Suthani, Sahzanwan, 

Gorakhpur GORAKHPUR 273209 

GORAKHPUR 

Sub:  Consent to Establish for New Unit/Expansion/Diversification under the provisions of 
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention 

and control of Polution) Act, 1981 as amended. 

Please refer to your Application Form No.- 25151554 dated - 04/03/2024. After examining the 

application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance 

of following conditions : 

1. Consent to Establish is being issued for following specific details : 

A- Site along with geo-coordinates :  Latitude-26.751324, Longitude-83.1454695 

B- Main Raw Material : 
r 

Main Raw Material Details 

| Name of Raw Material Raw Material Unit Name Raw Material Quantity 

1 Municipal Solid Waste Metric Tonnes/Day 500 

C- Product with capacity : 

I Product Detail 

! Name of Product Product Quantity 

| Torrefied Charcoal 6500 

D- By-Product if any with capacity : 

By Product Detail 

Name of By Product Unit Name Licence Product Install Product 
Capacity Capacity 

NA Metric Tonnes/Day 0 0 

)
 

Water Requirement (in KLD) and its Source : 

Source of Water Details 

Source Type Name of Source Quantity (KL/D) 

Municipal Supply Nagar Nigam Gorakhpur 200.0 

Quantity of effluent (In KLD) : 
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o
 

Effluent Details 
__Source Consumption Q;Iflll"'r)’i(killls ey 

_ Domestic - 10.0 
o Cooling 200.0 

Fuel used in the equipment/machinery Name and Quantity (per day) : oo 
N Fuel Consumption Details 

~ Fuel Consumption(tpd/kld) Use 

_ Others 25 Heating 

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish 
again. No further expansion or modification in the plant shall be carried out without prior approval 
of U.P. Pollution Control Board. 

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish 
again. No further expansion or modification in the plant shall be carried out without prior approval 
of U.P. Pollution Control Board. 

You are directed to furnish the progress of Establishment of plant and machinery, green belt, 
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent 
quarter in the Board. 

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent 
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the 
industry till 31/12/2028 to the Board. 

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of 
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board. 

It is mandatory to submit Air and Water consent Application,complete in all respect, four months 
before start of operation, to the U.P. Pollution Control Board. 

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and - 
Control of Pollution) Act,1981 may be initiated against the industry With out any prior 
information,in case of non compliance of above conditions. 

Specific Conditions:
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1. This consent to establish is valid only for setting up a 500 TPD MSW to Torrefied Charcoal (6500 
MT Month) Facility in Suthani, Gorakhpur having Latitude-26.751324, Longitude-83.1454695. 

2. The plant shall not abstract ground water in any circumstances and the water demand (200 KLD) 
shall be satisfy by Municipal Supply Nagar Nigam, Gorakhpur only. 

3. The plant shall not discharge any industrial effluent from the premises. 

4. The Project shall comply with the provisions of Construction & Demolition Rules 2016 & SWM 
Rules 2016. 

S. Transportation and handling of MSW shall be as per the SWM Rules, 2016. 

6. Torreffaction Reactor shall be operated in accordance SWM Rules, 2016. 

7. The Torrefied Charcoal Pellets Plant shall comply with the provisions of Hazardous and Other 
waste (Management and Trans boundary Movement) Rules, 2016. 

8. Separate space for Torrefied Charcoal Pellets shall be provided by facility. 

9. Comprehensive safety measures must be followed in handling of wastes and the staff must be 
properly trained. 

10. Torreffaction Reactor shall install Online Continuous Emission Monitoring System with data 
connectivity to CPCB server before commissioning of the plant. 

11. Onsite emergency plan approved by the competent authority shall be submitted to board. 

12. Project shall install at least 0.5 meter from roof level along with acoustic enclosures on DG set of 
capacity 1000 KVA for use of backup power. 

13. The dust emission from the construction sites will be completely controlled and all precautions 
will be taken as per the provisions of Construction & Demolition Waste Management Rules 2016. 

14. Torrefied Charcoal Pellets Plant shall comply the provisions of Environment (Protection) Act 
1986, Water (Prevention and Control of Pollution) Act, 1974 as amended, Air (Prevention and 
Control of Pollution) Act, 1981 as amended. CBWTF shall operate the plant after taking CTO under 
the provisions of Water Act 1974 and Air Act 1981 from the Board. 

15. Project shall comply with the provisions of SWM Rules 2016 and provide facility for safe 
disposal of generated solid waste in housing project area. 

16. Torrefied Charcoal Pellets Plant shall comply with the relevant provisions of Environmental 
Laws. 

17. To ensure the compliance of CTE condition from 1 to 15 a Bank Guarantee of Rupees 10,0000/~ 
(Ten Lacs only) in the prescribed format shall be submitted to the Board within 15 days, failing 
which this CTE. 

18. Concealing factual data or submission of false/fabricated data and failure to comply with any of 
the conditions mentioned above may result in withdrawal of this CTE and attract action under the 
provisions of Environment (Protection) Act, 1986. 

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above 
mentioned conditions. Board reserves its right for amendment or cancellation of any of the 
conditions specified above. Industry is directed to submit its first compliance report regarding above 
mentioned specific and general conditions till 08/06/2024 in this office. Ensure to submit the 
regular compliance report otherwise this Consent to Establish will be revoked. 

igi igned by GHAN A
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UTTAR PRADESH POLLUTION CONTROL BOARD 

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppch.com, Website: www.uppch.com 

Validity Period :27/04/2023 To 31/12/2027 

Ref No. - Dated:- 27/04/2023 
179549/UPPCB/Gorakhpur(UPPCBRO)/CTE/GORAKHPUR/2023 

lr(i . 

Shri RA] KUMAR 

M/s EVERENVIRO RESOURCE MANAGEMENT PRIVATE LIMITED 

Solid Waste Site, Nagar Nigam of Gorakhpur, Suthani, Gorakhpur, GORAKHPUR,273408 

GORAKHPUR 

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of 
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention 
and control of Polution) Act, 1981 as amended. 

Please refer to your Application Form No.- 20166300 dated - 12/04/2023. After examining the 

application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance 

of following conditions : 

L Consent to Establish is being issued for following specific details : 

A- Site along with geo-coordinates :  Solid Waste Site, Nagar Nigam of Gorakhpur, Suthani, 
Gorakhpur 

B- Main Raw Material : 

Main Raw Material Details 

Name of Raw Material Raw Material Unit Name Raw Material Quantity 

Source Segregated Organic Metric Tonnes/Day 200 
Waste 

paddy straw Metric Tonnes/Day 10 

Agro Residue Metric Tonnes/Day 10 

Biomass Metric Tonnes/Day 5 

C- Product with capacity : 

Product Detail 

Name of Product Product Quantity 

i _Compressed Bio Gas 300 

D- By-Product if any with capacity : 

| By Product Detail 
Name of By Product Unit Name Licence Product Install Product 

L N Capacity Capacity 

Fermented organic | Metric Tonnes/Day 20 20 
_Manure — . : . 

Refused Derived Fuel| Metric Tonnes/Day 35 35 

__Rejects Metric Tonnes/Day 5 5 

Water Requirement (in KLD) and its Source : %/’ o
602



w
 

| Source Type 

[ Ground Water (within 
premises) 

Municipal Supply 

Quantity of effluent (In KLD) : 

Source of Water Details 

Name of Source 

Ground water extraction 

Municipal supply 

Quantity (KL/D) 

42.0 

~ Effluent Details 
Quantity (KL/D) - Source (‘9 up]iuu 

L ~ Domestic _ 6.0 

| B Process 42.0 

Fuel used in the equipment/machinery Name and Quantity (per day) : 

Fuel Consumption Details 

Fuel Consumption(tpd/kld) Use 

Diesel 0.050 For electricity generation 

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish 
again. No further expansion or modification in the plant shall be carried out without prior approval 
of U.P. Pollution Control Board. 

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish 
again. No further expansion or modification in the plant shall be carried out without prior approval 
of U.P. Pollution Control Board. 

You are directed to furnish the progress of Establishment of plant and machinery, green belt, 
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent 
quarter in the Board. 

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent 
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the 
industry till 31/12/2024 to the Board. 

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of 
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board. 

It is mandatory to submit Air and Water consent Application,complete in all respect, four months 
before start of operation, to the U.P. Pollution Control Board. 

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and 
Control of Pollution) Act,1981 may be initiated against the industry With out any prior 
information,in case of non compliance of above conditions. 

Specific Conditions:
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1. This CTE is valid for Everenviro Resource Management Private Limited, Solid Waste Site, Nagar 
Nigam of Gorakhpur, Suthani, Gorakhpur for the existing production capacity of unit only. The 
industry can only manufacture Compressed Bio-Gas 300 MT/Day 
2. The Industry shall comply with various provisions of The Hazardous and Other Wastes 
(Management and Trans boundary movement) Rules, 2016. 
3. Minimum 33% of the land on which industry is to be established will be covered by the plantation 
of tall trees of suitable species as per the guidelines set up by the Board vide its Office Order 
n0.H16405/220/2018/02 dt. 16/02/2018. The copy of this guideline is available at URL 
hup:/Awww.uppeb.con/pdf/Green-Belt-Guidle_160218.pdf. 
4. The Industry shall ensure that no generation of Effluent being done. If effluent is generated then 
Unit has to install Effluent Treatment Plant (ETP) of adequate capacity for the treatment of industrial 
effluent generated in the production capacity. The industry should ensure the operation of the ETP in 
such a manner 
that it confirm the standards lay down under the notification issued by MOEF&CC vide GSR 978 
(E) dated 10/10/2016. 
5. Under the Noise Pollution (Regulation and Control) Rule 2000, the industry shall take adequate 
measures for control of noise from its own sources within the premises so as to maintain ambient air 
quality standards in respect of noise to less than 75 dB(A) during day time and 70 dB(A). 
6. The Industry shall abide by directions given by Hon'ble Supreme Court. High Court, National 
Green Tribunals, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for 
protection and 
safeguard of environment from time to time. 
7. Prior to abstraction, project shall obtain a No Objection Certificate from Central Ground Water 
Authority before abstraction of ground water. The Unit shall install Piezometer for measurement of 
ground water level and the data generated from Piezometer will be provided to the SPCB and CPCB 
on monthly basis. 
8. The industry shall provide adequate arrangement for fighting the accidental leakages/discharge of 
any air pollutant/gas/liquid from the vessel, machinery etc. which are likely to cause fire hazard 
including environmental pollution. 
9. The industry shall adhere to general standards terms and conditions of Water/Air Acts and 
compliance of Environment standards as per Environment (protection) Act 1986. 
10. In case of violation of above mentioned conditions or any public complaint the consent shall be 
withdrawn in accordance with law. 
11. The Industry shall establish any air pollution generating device except 125 KVA D.G set(1 Nos.) 
will be installed with proper Air Pollution Control System as notified in the E.(P).Rules 1986 as 
amended. 
12. The industry shall only use LPG/HSD only for the use of DG set as fuel no other fuel is allowed 
in industrial process. 
13. The Industry will submit the License of the concerned Department as applicable within 01 
Months. 

14. The Industry shall submit first compliance report with respect to conditions imposed within 30 
days of issue of this permission. 
15 The proponent shall obtain Consents for Operation from UPPCB, as required Under Section 
251{26 of the Water (P & C of P) Act 1974 and under Section 21/22 of the Air (P&C of P) Act 1981 
before 
commencement of the activity including trial production. 
16. Unit shall submit the land use certificate within 03 month from the date of issue of this certificate 
and will only start the installation of the industry after obtaining land use certificate otherwise this 
CTE will be revoked with immediate effect. 
17. The composting facility shall not be located within 300 m from the nearest dwelling and 100 m 
from any well or water course. 
18. All other wastes such as iron filings, waste oils, transformer oils, batteries &other E-Waste 
should be recycled using registered vendors. 
19. The daily logbook record of the Liquid manure produced by the unit shall be maintained. 
20. Plants use following types of scrubbers: 
(a) Iron chelating based for H2S removal. 
1.All Waste streams coming from plant should be suitably treated & recycled/reused. In no case, 
Efflunet enters water body. 
(b) PSA for CO2 removal 
ii. Height of exhaust gas chimney to be raised to 3m above the roof at least. %/ 
(C) Water scrubber for CO2 and H2S removal. 
iii. Effluent generated which is high in acids should be neutralized by using suitable method & then 
disposed off after meeting the notified effluent discharge norm. 
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21. Solid manure may be converted to PROM (Phosphate Rich Organic Manure) organic Potash 
fertilizer, Organic silica fertilizer Etc. 

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above 

mentioned conditions. Board reserves its right for amendment or cancellation of any of the 
conditions specified above. Industry is directed to submit its first compliance report regarding above 

mentioned specific and general conditions till 27/05/2023 in this office. Ensure to submit the 

regular compliance report otherwise this Consent to Establish will be revoked. 
+ Digtaly signed 

Pankaj e 

Yadav 3% 
Regional Officer 

Dated:- 27/04/2023 

Copy To - 

Pankaj E':?:Lfi:. 

Yadav 5555 
Regional Officer 

CEO 6 : UPPCB, Lucknow.
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UTTAR PRADESH POLLUTION CONTROL BOARD 

Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010 

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppch.com, Website: www.uppch.com 

Validity Period :30/10/2024 To 31/12/2027 

Category : GREEN Application Id : 28491598 

Ref No. - Dated:- 30/10/2024 
223173/UPPCB/Gorakhpur(UPPCBRO)/CTE/GORAKHPUR/2024 

To, 

Shri SUDHIR CHELAWAT 

M/s PM PROJECTS AND SERVICES PRIVATE LIMITED 

KHASRA NO. 1144, RAKBA 0.84 NOUSAD BARIYA TOLLA , GORAKHPUR 

.GORAKHPUR,273016 

GORAKHPUR 

Sub:  Consent to Establish for New Unit/Expansion/Diversification under the provisions of 
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention 
and control of Polution) Act, 1981 as amended. 

Please refer to your Application Form No.- 28491598 dated - 04/10/2024. After examining the 

application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance 

of following conditions : 

1: Consent to Establish is being issued for following specific details : 

A- Site along with geo-coordinates : 

B- Main Raw Material : 

Main Raw Material Details 

Name of Raw Material Raw Material Unit Name Raw Material Quantity 

Dead Animals Metric Tonnes/Day 12 

C- Product with capacity : 

Product Detail 

Name of Product Product Quantity 

Ash from Disposal of Dead Animal- 18.25 18.25 

D- By-Product if any with capacity : 

By Product Detail 

Name of By Product Unit Name Licence Product Install Product 
Capacity Capacity 

Ash from Disposal of | Metric Tonnes/Day 18.25 25 
Dead’Animals 

2, Water Requirement (in KLD) and its Source : 

Source of Water Details 

Source Type Name of Source Quantity (KL/D) 

Ground Water (within Bore Well 5.0 
premises) 

%/’ 
Quantity of effluent (In KLD) :
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nt [)cl;fllisfi I - — 
" Source Consumption Quantity (KL/D) 

| _Others(Washing) ~ 5.0 

lFuel used in the cqulpmcnl/mfih'in_gy Name and Quantity (per day) : 

Fuel Consumption Details 

Fuel [ Consump tion(tpd/kld) I Use 

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish 
again. No further expansion or modification in the plant shall be carried out without prior approval 
of U.P. Pollution Control Board. 

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish 
again. No further expansion or modification in the plant shall be carried out without prior approval 
of U.P. Pollution Control Board. 

You are directed to furnish the progress of Establishment of plant and machinery, green belt, 
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent 
quarter in the Board. 

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent 
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the 
industry till 31/12/2027 to the Board. 

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of 
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board. 

It is mandatory to submit Air and Water consent Application,complete in all respect, four months 
before start of operation, to the U.P. Pollution Control Board. 

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and 
Control of Pollution) Act,1981 may be initiated against the industry With out any prior 
information,in case of non compliance of above conditions. 

Specific Conditions: 

1. This CTE is valid for M/S PM PROJECTS AND SERVICES PRIVATE LIMITED, KHASRA 
NO. 1144, RAKBA 0.84 NOUSAD BARIYA TOLLA, GORAKHPUR for Animal Waste 
Crematorium of Dead Animal Plant capacity- 1000-1500 Kg/Hour. 
2. Industry shall Developed Proper Green Belt in the premises as per the provision of the Govt. 
Order issued for plantation by the Govt. of the U.P. Gazat notification. 
3. The industry shall provide/installed Septic Tank and Soak Pit for the Treatment of the Domestic 
Effluent Generated from the Premises. 
4. Industry shall be not allow to generate/disposed of any polluting industrial effluent from industrial 
premises. 
5. No any adverse effect shall be occurred by installation and operation of the unit. 
6. No any fuel shall be used in any Manufacturing or any subsidiary process accept Diesel oil for 
D.G. Set only. 
7. Industry submit land use paper with in two months. 
8. Industry shall obtained C.T.O. (air and water) before operation. 
9. Industry shall installed rain water Harvesting system to conserve ground water. 
10. Industry shall comply the provision of Water (Prevention and Control of Pollution) Act. 1974 as 
amended 1978 and Air (Prevention and Control of Pollution) Act. 1981. 
11. Industry shall be ensure to proper disposal of waste/solid waste generated from unit in the 
premises. 
12. This C.T.E, shall be revoked or cancelled in case of any valid complain received to this office 
against the industry. 
13. Separate C.T.E. shall be obtain from U.P.P.C.B. in case of capacity enhancement, expansion or 
any changes in this C.T.E. Issued. 

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above 
mentioned conditions. Board reserves its right for amendment or cancellation of any of the 
conditions specified above. Industry is directed to submit its first compliance report regarding above 
mentioned specific and general conditions till 30/11/2024 in this office. Ensure to submit the 
regular compliance report otherwise this Consent to Establish will be revoked. 
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Copy To - 

CEO 6 : UPPCB, Lucknow. 

*
 ¥ 

AJEET  oigrallysigned 
by AJEET 

KUMAR  kuman suman 
Date: 2024.10.30 

SUMAN 1149130530 
Regional Officer 

Dated:- 30/10/2024 

AJEET  Dighally signed 
by AJEET 

KUMAR  KUMAR sSUMAN 

SUMAN  1iisssasse 
Regional Officer
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SRURAEN] 

aursn R, 

sy afaa " 

N puisuance of the provisions of elsusé (3)'of Aticle 348 of the Constitution, the Governor is 

pleased 1o order the publication of the following l‘.np,llsh translationt of notification no. HOS6/1X-7-18- 

ol ucknow) 18, dated July 15, 2018: 

No-10S6/1X-7-18:29 (Lucknow)-18 

Dated Lucknow, July 15,2018 

I exercise of the powers under sections GA, 7,)2, and 13 A of the Uttar Pradesh Plastic and 

other Non Biodegradable Garbage (Regulation) Act, 2000 (U.P. Act no. 29 of 2000). the Governor is 

pleased to, 
(a) prohibit in areas falling in a Nagar Panchayat, Nagar Palika, Nagar Nigam or Industrial 

Township of the state constituted under Article 243Q, the use, manufacture, sale, distribution, 

slorage, transport, import or export of plastic-carry bags of thickness less than SO microns and 

( disposuble plastic carry bags of thickness 50 microns or above not having the name and 
registration number of manufacturer with cffect from tho date of the publication of this 

notification in the Gazefte. 

(b) prohibit in arcas falling in a Nagar Panchayat, Nagar Palika, Nagar Nigam or Industrial 
{ Township of the state constituted under Article 243Q, the use, manufacture, sale, distribution, 

storape, transpord, import of export of cups, glasses, plates, spoons, tumblers, ete. made up of 

plastic or thermocol disposable after one time use with effect from August, 15,2018, 

(<) prohibit in areas falling in 8 Nagar Panchayat, Nagar Palika, Nagar Nigam or Industrial 

Township of the state constituted under Arficle 243Q, the use, manufacture, sale, distribution, 

sterage, wansport, import or export of all Kipds of disposable plastic carry bags with effect from 
October, 2, 2018, 

() confer such powers and dulies of Local Authority as provided in the Act on the following 
officers in the arens of their jurisdiction:- 

(YAl the District. Magistrates, Additional District Magistrates and  Sub-Divisional 

Magistiates in Uttar Pradesh. 

(1) All Municipal  Commissioners, Addll[nnll Municipal Conunissioners, Executive 
Officers, Zonal Officers, Sanitary Inspectors (with pormission of Municipal Commissioner and 

Facculive Officers 1espectively) of the Urban Local Badies In Uttar Pradesh. 
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NVIRONMENT, FOREST AND CLIMA'TE, CHANCGE, 

NOTIFICATION 

New Delhi, the 12ih August, 2021 

MINISTRY OF 1 

GAR.STIE). Whereas the deaft rules to amend the Plastics Waste Management Rules, 2016, 

were published in the Gazette of India, Exteaordinary, dated the 11th March, 2021 vide notification number 
GNRTO9 (1), inviting objections and suggestions from all persons likely to be affected therehy within a 

perd of sinty days from the date copies of the Gazetle containing the said draft rules were made available 
o the pubhic; 

And whereas, copies of the Gazette containing the said draft rules were made available to the 
public on the Tt March, 2021; 

And whereas, objections and suggestions received within the aforesaid period have heen duly 
considered by the Central Government; 

Now, therefore, in exercise of the powers conferred by sections 6, 8 and 25 of Environment 

(Protection) Act 1986, (29 of 1986), the Central Government hereby makes the following rules to amend 

a anagement Rules, 2016, namely :- the Plastic 

1 (1) These rules may be called Plastic Waste Management (Amendment) Rules, 2021. 

(\ (2) They shall come into force on the date of their publication in the Official Gazette. 

2, In the Plastic Waste Management Rules,2016 (hercinafter referred to as the said rules), in rule 2, 

in sub-rule (1), after the word “Importers”, the words, “brand-owner, plastic waste processor (recycler, 

co-processor, etc.)” shall be inserted. 

3. In the said rules, in rule 3, 

(i) after clause (n), the following clause shall be inserted, namely :- 

“(na) “Non-woven plastic bag” means Non-woven plastic bag made up of plastic sheet or 

web structured fabric of entangled plastic fibers or filaments (and by perforating films) 
bonded together by mechanical or thermal or, chemical means, and the “non-woven 

fabric” means a flat or tufted porous sheet that is made dircctly from plastic fibres, 

molten plastic or plastic films;' 

(ii) after clause (q), the following clause shall be inserted, namely: - 

‘(qa) “Plastic waste processing” means any process by which plastic waste is handled for 
the purpose of reuse, recycling, co-processing or transformation into new products;” 

(iii) after clause (v), the following clauses shall be inserted, namely: - 

( *(va) “Single-use plastic commodity” mean a plastic item intended to be used once for the 

same purpose before being disposed of or recycled;” 

*(vb) “Thermoset plastic” means a plastic which becomes irreversibly rigid when heated 

and hence cannot be remoulded into desired shape;’ 

*(ve) “Thermoplastic™ means a plastic which softens on heating and can be moulded into 

desired shape;”. 

4. In the said rules, in rule 4, - 

(a) in sub-rule (1),~ 

(i) for the words “importer stocking", the’ words “import, stocking™ shall be 

substituted; 

(i) in clause (c), for the words “fifty microns in thickness™ , the words, igures, letters 

and brackets “seventy five microns in thickness with effect from the 30 September, 
2021and one hundred and twenty (120) microns in thickness with effect from the 
31% December, 2022" shall be substituted; 

(iii) in clause (h), after the words, “carry bags", the words “and commodities™ shall be 

inserted; 
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0o W R R P DL § 

vy chase () after the wards, “compostable plastic carry bags”, the words “or 
commodities or both™ shall be mserted, 

() atter clause (). followimg clause shall be mserted, namely: - 

O non-woven plastic carry bag shall not be less than 60 Gram Per Square Mcter (GSM) 

with effect from the 30" September, 2021 

(h) after sub-rule (1), the following sub-ules shall be inserted, namely:- 

“(2) The manufacture, import, stocking, distribution, sale and use of following single- 

use plastic, including polystyrene and cxpanded polystyrene, commodities shall be 
prohibited with ¢ffeet from the 1 July, 2022:- 

() ear buds with plastic sticks, plastic sticks for balloons, plastic flags. candy sticks, 

ice-cream sticks, polystyrene [ Thermocol | for decoration; 

(b) plates, cups, glasses, cutlery such as forks, spoons, knives, straw, trays, wrapping or 
packing films around sweet boxes, invitation cards, and cigarette packets, plastic or 

PVC banners less than 100 micron, stirrers. 

(3) The provisions of sub-rule (2) (b) shall not apply to commodities made of 

compostable plastic. 

(4) Any notification prohibiting the manufacture, import, stocking, distribution, salc and 

use of carry bags, plastic sheets or like, or cover made of plastic sheets and multi- 
layered packaging and single-use plastic, including polystyrene and expanded 

polystyrene, commoditics, issucd after this notification, shall come into force after the 

expiry of ten years, from the date of its publication”. 

5 In the said rules, in rule 5, in sub-rule (1), in clause (d), for the figures “20007, the figures 
*2016™ shall be substituted. 

6. In the said rules, in rule 6, in sub-rule (2), after clause (a), following clause shall be inserted, 
namely: - 

“(aa) cnsuring that the provisions of these rules, as amended, are adhered 10;”. 

7 In the said rules, in rule 7, in sub-rule (1), after clause (a), following clause shall be inserted, 

namely : - 

“(aa) cnsuring that the provisions of these rules, as amended, are adhered to;™. 

8. In the said rules, in rule 9, in sub-rule (1), after the words, “local body concerned™, the words “as 
per guidelines issued under these rules from time to time” shall be inserted. 

9. In rule 11, sub-rule (1), = 

(i) after the words “plastic carry bag”, the words, “plastic packaging™ shall be 
inserted; 

(ii) in clause (a), afier the word “manufacturer”, the words “producer or brand- 

owner” shall be inserted, and after the words “carry bag”, the words “and plastic 
packaging used by the brand owner” shall be inserted; 

(iii)in clause (b), after the words “multilayered packaging”, the words “excluding 
multi-layered packaging used for imported goods™ shall be inserted: 

(iv)in clause (c), after the words “name and certificate number”, the words “of 

producer” shall be inserted. 

10. Inrule 12, - 

(i) in sub-rule (2), afler the words “waste generator,” the words “restriction or 

prohibition on™ shall be inserted; 

(ii) in sub-rule (3), after the words “waste generator,” ,the words 

restriction or prohibition on” shall be inserted. 

619



" 

THE GAZETTE OF IHINA FXIIATI AR Werehl & 4y) 

In rule 13, in sub-rule (1), atter the wonds “Uirem Dureten g comewpied i seirebe o thin 0 epdid 

Potiunen Control Board™ shall be insented 

(6 S VL 2th (g Ward | H198AR T 

HAVPEIM VAL Lp b HEW Sy 

Note  The principal rules were published in the Cumtia f Wibin, Kobiwndws ) Part 19 et § Sith 

’ section (31, ide mmber GAR. Y2 (1.9, dutadd o V5 Vhwsh, b sod) sebrsocpearchy wermofind 118 

ficatson mamber (SR 205 (1), dated the 77" Mmoh, /1% 

e B i i

620



R P, TvEge 2024 - 2% 
w3 G 

qR® A A | aaie A A1 | aife Jd e 

BREd 2026 TH w1d 2025 w1 2025 TB 

1 2 3 4 

-1 TEX 19,42,53519|  7,33,70,473|  26,76,23,992 

=2 TIAPY 18,60,80,539|  7,19,85,705| 25,70,66,244 
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52 forT ERIRT @ U W A 60,200 0 60,200 

J6-3 T YD 4,23,750 5,400 4,29,150 
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1 ] GoNdd W 3 9,68,054 1,43,661 11,11,715 
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SWACHH 
SURVEKSHAN Annexure- 9 

W A 

UTTAR PRADESH 

GORAKHPUR (M. Corp) 

uLB 

No of Wards 

Population 

GFC Star Rating 

ODF Certification 

® Phase 1 

10k 
sk 
sk 
7 
6k 
sk 
P 

5,107.49 

B 
e 
% 

UL Score 

5 Star 

Water+ 

© Phase 2 Phase 3 &4 

671934 
—_— 6,066.81 

] 

StateAvg  National Avg 

Door to Door 
Collection of 

waste 

1% 

Cleanliness of 
Residential 

Areas 

100% 

1500 

SS 2024-2025 Award 

Safaimitra Surakshit Shehar Rank 3 

@ ODF  © GFC 

1200.00 
1200 1100.0¢ 

900 

600 

300 

o 
LS Score 

832.94 77769 

63.16 I e 

- | 
StateAvg  National Avg 

CITY REPORT CARD 
e 

‘Source 
Segregation 

83% 

Cleanliness of 
Market Areas 

100% 

e 

Waste 
generation vs 
processing 

93% 

Cleanliness of 
Water Bodies 

100% 

13k 
12k 
1k 
10k 
£ 
sk 
7 
6k 
5k 
& 
3K 
2 
1K 

@ Certification Swachh Survekshan 

11,278.00 

7,142.00 
6,455.00 

ULB Score StateAvg  National Avg 

Remediation of 
Dumpsites 

0% 

Cleanliness Of 
Public Toilets 

95% 

GORAKHPUR (M. Corp) - (801160)
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GARBAGE FREE CITY 
Frsa R A TONe 

% ok ok kok 

STAR RATING CERTIFICATE 

SWACHH BHARAT MISSION-URBAN 2.0 

This is to certify that city of 

Gorakhpur 
of the State Uttar Pradesh has been certified 

- ~ —— 

(17.07.2025 - 16.07.20286) ) ) 

L 
———— 

ROOPA MISHEA 
Jown enratary b Wasswon Durectar 

Smochh Bharat Msawn Lrtsar 

AS R KATIKITHALA 
Secretary, 

Mineer of Howning & Urban Aftairs 
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